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am grateful to my senior colleague, Shri Arjun Singh, for having raised this
issue with the utmost grace. I am a little pained at my good friend, Mr. Jaitley,
who should have disclosed, when he got up, that he was counsel for the
Government at the time when Bofors was being prosecuted. He chose not to
disclose. Well, that does not matter because everybody has knowledge of it.
But what I am further pained to note is that he started --he is the Minister of
Law and he is yet to look into the matter -- suggesting that in certain previous
proceedings the Supreme Court had set aside orders and he knows it very well
that those proceedings have nothing to do with the merits of the present case.
This is the first time that a court of law has, after discussing the merits, found
that there was not a scintilla of evidence even to suspect the giving of
commissions to public servants. Now, in this atmosphere, the BJP, having
made a political issue out of it for the last fifteen or sixteen years and for the
Minister now to stand up and contradict the judicial verdict is very
unfortunate.

MR. CHAIRMAN: There is no contradiction.

SHRI KAPIL SIBAL: Yes. He has said it. He said, 'We have to
look at the rights and wrongs and we will see as to what is to be done.' That is
what he has said...(Interruptions)...Is it fair?...(Interruptions)...

MR. CHAIRMAN: There was no contradiction.

SHRI KAPIL SIBAL: Sir, as of today, there is no charge. As of
today Rajiv Gandhi's soul will rest in peace because there is no charge for
having accepted anything and sixteen long years of calumny has led to this
vindication and we are proud of the fact that we stand here, today, for a man
who gave his life for this country and we do not care about the petty
comments that other people make on this.

SHRI DATTA MEGHE (Mabharashtra) : Sir, I associate myself with
the views expressed by my friend, Mr. Sibal. Thank you.

MR. CHAIRMAN: Now, let us take up Interim Budget. Mr. Pranab
Mukherjee will initiate it.

THE INTERIM BUDGET (GENERAL) 2004-05.

SHRI PRANAB MUKHERIJEE (West Bengal): Mr. Chairman, Sir, I
am to make my observations on the Interim Budget and Vote on Account
which
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the hon. Finance Minister placed before the other House and a copy of which
is placed on the Table of this House.

Normally, my colleague, the hon. Leader of the Opposition, Dr.
Manmohan Singh, initiates the discussion on the Budget. Since he is not well,
this task has fallen on me and I will' try to spell out certain issues which are
within the purview of the Interim Budgetary proposals and also in the context
of which the Interim Budget was presented. Sir, the Vote on Account on
Interim Budget is nothing new in this country. In every election year, it is
normally being followed. But this year, it is being done in an extraordinary
way, in the sense that when the House was adjourned sine die, the House was
not prorogued for a very long time. Now, it appears that the House was kept
adjourned sine die for a long period of time only to present the Vote on
Account and transact the financial business before the financial year comes to
an end. While the Government of the day India, especially the Prime Minister,
has the right, has the prerogative and privilege to recommend to dissolve the
Lok Sabha, as it had happened on earlier occasions also -- twice after the
Winter Sessions, the Houses were dissolved, elections were held and the
Votes on Account were approved by the reconstituted Lok Sabha in 1971 and
1977 -- this is for the first time that the House was kept mortgaged, being
adjourned sine die only to transact the financial business. I do not know,
rather I am unable to understand and comprehend, what prevented the
Government from dissolving the Lok Sabha immediately after the Houses
were adjourned sine die by the presiding officers. The other day, the Minister
of Parliamentary Affairs had aid, it is on the record, that they had made up
their mind, that is why the house was not prorogued. If they had made up their
mind to dissolve the _ok Sabha, and go to the electorate to seek a fresh
mandate, as a ruling party, they have every right to do so. But, perhaps, this
constitutional impropriety -- I am repeating it -- could have been avoided if
they had taken the normal course. But, unfortunately, it was not done. Sir,
while presenting the Interim Budget, the Finance Minister had made an
observation in paragraph 3 of the first page regarding their commitment to
'Panch Priorities’ - one English and another Sanskrit word. What are these
Panch Priorities'! These 'Panch Priorities’ are: second Green Revolution in
agriculture, infrastructure development, fiscal consolidation, greater
manufacturing, sector efficiency. These Panch Priorities' are their solemn
commitment. In the last paragraph, that is, paragraph 50, the hon. Finance
Minister has given an overview, I quote his observations, " Under the
stewardship of Shri Vajpayee, the NDA Government, since March 19, 1998,
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has not only successfully weathered the post-Pokhran economic sanctions;
East-Asian crisis; at least two major destructive cyclones, etc, etc........ " And,
further they say, "The Government during this period, brought down the
fiscal deficit to 4.8 per cent of GDP, the revenue deficit to 3.6 per cent,
contained average inflation to around 4.8 per cent." Our revenue collection in
the period 1998-2004, a six-year period, has gone up by about 83%..."

Sir, this statement is being made by a person who is a Master in
Economics, who knows the job and also who was the Deputy Chairman of
the Planning Commission. In six years, the revenue has increased by 83%.
There are many knowledgeable Members in this House, more knowledgeable
than me. Mr. Finance Minister, can you show me a single five-year period in
which period the revenue has not been doubled? I am giving you an
immediate example. During 1991-92 to 1996-97, in this six years, the
revenue increase was double, from Rs.56,000 crores to Rs. 110,000 crores.
Therefore, 83% revenue growth is not an astonishing achievement by any
standards.

You are talking of fiscal deficit of 4.8% of the GDP. But that is the
last year. What bout 1998-99? What about 1999-2000, 2000-01, 2001-02, and
even 2002-03? You are talking of doubling the revenue realisation. What is
your track record in the last six years? I am talking of even the Budgetary
revenue? This Government has the unique record except this year. I don't
know what would be the four-month's prediction. But I accept his figures as
honest, as it could be assuming that in 1998-99, in your first Budget-the
Government is a continuing one--your revenue shortfall was more than
Rs.7,000 crores. The projection was Rs.116,000 crores but actually you
achieved only Rs. 109,000 crores. In the second year, the shortfall was
Rs.6,000 crores. Rs. 132,000 crores was projected and Rs.126,000 crores was
achieved. In the third year, it was a little less. It was Rs. 2,000 crores, from
Rs. 146,000 crores to Rs. 144,000 crores. But you compensated in the fourth
year, from Rs. 163,000 crores to Rs. 142,000 crores, a whopping Rs. 21,000
crores shortfall! In 2002-03, the shortfall was not there, it was a little more.

Therefore, during the period of six years, in one year, you achieved
success and you project that from I9"™ of March, 1998, till today you have
achieved this. Do you know the fact that the economy which you inherited,
after the Congress Government demitted office in May, 1996, what was the
growth scenario? Mr. Chairman, Sir, I am giving figures of the three Plan
period which have been completed. The Sixth Plan's growth was 5.7%. The
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Seventh Plan's growth was 6%. The Eighth Plan's growth was 6.7%. The last
three years, 1994-95, 1995-96 and 1996-97, the growth was 7.5%. And during
the Ninth Plan period, for which you are, substantially, responsible because
you assumed office on 19" March, 1998, it came down to 5.5 per cent. From
the low growth level of four and odd percent, in this year you may achieve 7-
7.5 per cent. In one quarter, you achieved 8.4 per cent, and there is so much
tom-tom, so much publicity, so much feel-good, and so much shining. As an
Economist you are fully aware that after a drought year, if there is good
monsoon, immediately, the agricultural growth steps up, and it is nothing
new; it has happened in the past. I am giving you one example. After the
severe drought of 1987-88, in 1988-89, the GDP growth was 10.4 per cent
because agriculture gave a boosting. The agricultural growth during the
Eighth Plan period, that is, after 1994-95 drought, in 1995-96, agriculture
registered a growth of 15 per cent. Surely, when you are going to polls, you
had to announce so many sops. In today's Bengali newspaper ‘Anand Bazaar
Patrika', 1 read a comment that the Finance Minister has been described as
Kalpataru. 1t is a tree, which offers everything to anybody, whoever prays.
The Finance Minister has offered so many sops. Wonderful! In Bengal, there
is a festival, which is called the Kalpataru Festival. Saint Sri Ramakrishna
wanted to fulfil the desire of his devotees. During his lifetime, on 1% January,
for one day, he became Kalpataru, and blessed his disciples. And, since then,
every year, 1°' January is celebrated as Kalpataru Festival in Dakshineswar.
He was a saint. He was not an earthly man. So, he could bless anybody and
everybody; I don't mind. But, here the Finance Minister converts himself into
a Kalpataru. Just when in the November Session, that is, in the Winter
Session, he presented us with this document, the Mid-Year Economic
Review, and it was a good document, he kept his commitment. If he himself
compares his Budget Statement with the Mid-Year Economic Review
Document, he will find that the politician in Mr. Jaswant Singh has
overshadowed the Economist in Mr. Jaswant Singh. And keeping the polls in
view, he has made various concessions; I don't mind it. But I have some small
submission to make. I would like to seek clarifications from him. No doubt
you are trying to improve the state of the economy. You have taken many
measures. But the question is: Have you ever seriously considered the
implications of it? If you had considered them seriously, these things could
have been done easily. Well, you have been in the Government for full five
years. When you are going to seek the mandate of the people, they will judge
you, not on your performance of the last year and not on. what
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sops you gave in your Budget for the last year. You will be judged on your
performance of the full five years. I know, you have already started the
campaign: 'India shines'. Three terms of Shri Jawahar Lal Nehru have been
compared with three terms of Shri Vajpayeeji. I have no grudge against Shri
Vajpayeeji. If he completes three, four or five terms, I wish him good luck.
But, there should be some sort of sanity in the comparison. If one term of
thirteen days, another term of thirteen months and another term of not even
five years is being compared with terms of six years, five years, another five
years, and one term ended with 26 per cent, another term ended with 27 per
cent votes and the third term ended with 28 per cent votes is being compared
with 46 per cent, 48 per cent and 49 per cent votes of another leader, whom
are you trying to befool? You tell us You have done nothing. You are saying
that you have done much more than what was done in fifty years. Just on the
floor of this very House, while replying to a supplementary, the Minister of
Surface Transport made a claim that what could not be done in the past 50
years, they have done in five years, so far as the National Highways are
concerned. Very innocuously, sitting here, I put a supplementary - my friend,
Shri Kuldip Nayyar was sitting somewhere there; he is no longer a Member
of this House -- to the Minister as to what was the method of calculation. If
NH-1 has a length of 1500 kilometres which has been constructed earlier, if
you simply add two lanes, your calculations is 3000 kilometres. That is the
method of calculation in the Ministry of Surface Transport. You may fool
yourself. But this is not a new addition to the National Highway family. This
is expansion. This process of adding new lanes just reminds me the story of
three young boys. One was very sharp and intelligent, another was good at
his work, but not so earthly, and, the third was a little bit in between. The first
one made a very beautiful sophisticated gadget, the second one picked it up
from him and polished it a little bit, and the third one, who was the most
clever among them, took it and inscribed his name on it as if it was made by
him. That is the story of the last fifty years and your five years. What has
been built on if there was no massive investment in infrastructure, in human
resource development, in science and technology, in creating the reservoir of
scientifically competent personnel. Without these, during these five years,
you could not have withstood. If somebody tells you, Mr. Finance Minister,
that because of you, the country has been deprived of higher output, there is
nothing wrong in it. I have made some small calculation. If you could
maintain the tempo of development, which was at the end of the Eighth Plan,
especially, during the last three years of the Eighth Plan, seven-and-a
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half-percent GDP growth, perhaps, in terms of output, there would have been
additional 50,000-60,000 crores of rupees, in terms of output, and, in five
years, it would have been roughly about three lakh crores of rupees. You
slipped there. In one year, the rate of growth of export was 16-18 per cent in
US dollars and you are tom-toming. In 1993-94, 1994-95, 1995-96, 1996-97,
in four consecutive years, the export growth rate, in US dollar terms, was 20
per cent. Therefore, by belittling others, you cannot build up yourself. Yes;
you build up yourself on your own merit. You have said that you have
withstood the economic sanctions imposed on post Pokhran tests. But that
was your own making! In 1998, you decided to close the option in your
national agenda for governance and for that, mind you, you did not take the
mandate of the people. The national agenda for governance was adopted after
the people gave the mandate. You got 180 seats in the Lok Sabha and you
and your allies got your majority. Thereafter, you adopted the national agenda
for governance in 1998. And then you chose to go for two explosions at
Pokhran. You closed the option. Earlier the phrase was that 'India would keep
its nuclear option open'. You closed that option. You went for the explosions
and thereafter, there were sanctions as per the law. Therefore, it was your
own making.

In the last paragraph of your observations in the Budget Speech you
were talking about drought. Except the last year, all these five years, the
'Weather God' has favoured you. Most of the times, monsoons were normal or
more than normal. But every time, you found some excuse for why there was
no adequate growth, where the growth tempo could not be maintained.
Sometimes it was Kargil, which again was your own making. You were just
living in a make-believe world. Prime Minister's bus-yatra made you believe
that you have been able to you to bring a world of peace. Subramaniam
Commission's document speaks of the total failure of intelligence; silent
intrusions took place and to recover that land our brave, young boys had to
sacrifice their lives. And yet, some people tried to make some money out of
their sacrifices.

Therefore, Mr. Chairman Sir, the point which I am trying to put
across is - of course, I don't mind India shining, I don't mind your going on
making that propaganda, as a political party, you are bound to do that -don't
try to distort the history and distort the picture. Growth and development is a
continuing process. Election is the job of one day, winning as losing is
decided in one day - the poll day. But running the country is the job of full
365 days multiplied by 5, after you get the mandate.
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Therefore, you simply cannot sacrifice for one day your future for 5 years
and what you are supposed to do. You may think, 'let me first get that one
day and thereafter I will try to do whatever is needed.' It is simply not
possible. Indian electorate is clever enough, they understand. And one
swallow does not make the spring. Winning three State Assembly elections,
provincial elections, cannot make you feel good. But I wish you should feel
good; in one way that will help us a little bit. Because for me you are the
model before me in term of electoral success; I always look at you. In 1977,
in your old incarnation, as Jana Sangh you had won about 100 Lok Sabha
seats; in 1980, it came down to what level you know it much better! In 1984,
it came down to just 2. After five years, the Indian electorate gave you 189
and after ten years, it gave you 180. Therefore, don't take Indian people for
granted. Don't think that the so-called sops, which lack credibility, will help
you. But if you want to believe that, you may do so, only God can help you!

The last point which I would like to draw your attention to, Mr.
Finance Minister, through you, Mr. Chairman Sir, is a little anecdote. Many
years ago -- the other day I was saying that I am almost becoming an antique
to this House -- in the early 80s, I went to attend the Commonwealth Finance
Ministers' Conference at Toronto, which normally preceded the annual Fund
Bank meeting. At that point of time, The Chancellor of Exchequer in UK
gave me a very small gadget as a presentation. He said, "Mr. Finance
Minister, it will help you. You know, what to do?" Then, I tested that gadget.
It was a magnetic tape. "If you just press it, it will make two sounds, show me
the money, show me the money." So, Sir the Minister Finance used to press it
whenever a Minister used to come to him for money. I am ending my
observations with these words, Mr. Finance Minister, show me the money,
show me the money. Thank you.
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THE DEPUTY CHAIRMAN: Shri C. Ramachandraiah.

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Madam Deputy
Chairman, thank you for giving me this opportunity to participate in the
debate on the Interim Budget (General), 2004-2005.

THE DEPUTY CHAIRMAN: Mr. Ramachandraiah, before you start,
I must take the consent of the House. As we have got six hours allocated for
the discussion on the Budget, and there is a paucity of time, I would like to
make one request. If the House so agrees, we can dispense with the lunch
hour and continue the discussion. You can always have lunch. There is no
problem

SOME HON. MEMBERS: All right.
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SHRI C. RAMACHANDRAIAH: Madam, at the very outset, |
should congratulate the Prime Minister for providing stability to the
Government, which has improved the image of the country among the comity
of nations. We are very happy that this atmosphere has created a buoyancy in
the economy, and we, in the Telugu Desham party, wish to share this positive
development. In 1999, when the people had not given a structured mandate,
keeping that scenario in view, we had taken a decision to support the
Government so that a stable Government could be provided, which was
inevitable at that juncture, to get a good image, which could enable us to
attract more investments which were badly needed for the kick-start of the
economy, and we are happy to know that the economy has been put on the
right track. And with one billion forex reserves, surplus foodgrains and good
quantum of flow of FDI into this country, now, we are on the verge of
achieving the expected growth rate of 8 per cent. This has created a sense of
confidence. I can't say whether it is due to a feel-good factor or something
else. But the level of confidence in the Government has gone up. That is more
important. You may call it a feel-good factor or a feel-good atmosphere,
whatever it is. The important aspect is that the level of confidence in the
Government has considerably gone up. Of course, the outcome of the
elections may be decided by various factors. But that was clearly
demonstrated in the recent elections. We have been propagating and
implementing the reforms in our State, and reforms are inevitable. I feel that
reforms are the reactions of the change. The entire global economy has
undergone transformation. We cannot isolate ourselves and fulfil the
aspirations of the people and achieve the development in this country. So,
accordingly, the reforms were introduced, and, in spite of many obstacles that
are being created, they are being implemented. We are very happy that the
Government has announced a second Green Revolution for which I have been
pleading, to honestly admit in this House, for the last three years. I was just
curious to go through my speeches on the various Budgets and also through
the speeches on the President's Address to both the Houses of Parliament. I
have been pleading with the Government that to kick-start start the economy,
the agriculture sector has to be given more thrust because more than 65 per
cent of the population still depends on agriculture, and you have to create a
congenial atmosphere for providing abundant flow of credit to the rural sector
and the agricultural sector, at a considerably cheaper rate. I am very happy
that the policy in this regard has been announced, and I request the
Government to kindly ensure its implementation. I don't think it is much
difficult to achieve the growth rate
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because, I feel, it is only because of the higher growth rate in the agriculture
sector that an 8.4 per cent growth rate has been achieved in the last quarter.
Still the growth of agriculture sector plays a very vital role in deciding the
growth rate of the country. Not only this, we have to have the growth which
is employment oriented. And, again, I should say that more than 65 per cent
of the population still depends on agriculture. If you provide proper
infrastructure to the rural areas, to the farmers of this country, naturally, for
more than 65 per cent of the population, employment problem will be solved,
and for the rest 35 per cent, you can depend on services and industries. Even
if you provide or give augmentation to the service sector, you have to keep in
mind that unless the people are in a position to pay for the services, which
they are going to utilise, the service sector cannot contribute towards growth.

I want to make a suggestion to the Government. Let us not feel that
the youth of this country, which are more than 54 crores of the total
population are below 25 years of age. You should take it as one of the biggest
assets of this country. This country can be made as a trajectory. This country
can be made as a bank for providing services at the global level. A number of
services can be offered. Let us train our youth on various fronts, and they will
provide strength to the economy of this country.

I welcome the measures that have been initiated by the Finance
Minister. Those measures were long overdue. They are growth-oriented.
Madam, I advise the Government to sincerely give more thrust to the
agriculture. I am very happy that various announcements have been made to
protect the Indian farmers from the onslaught of the developed countries.
Country is self-sufficient in the production of foodgrains, as a whole, but not
every individual of this country. Every individual of this country has to be
made self-sufficient. So, we have achieved a growth rate in the production of
foodgrains, which will be sufficient to cater to the needs of our people.
Having given importance to agriculture and having aimed at a higher growth
rate in agriculture, the need of the hour is higher productivity. Whatever
minimum support price you give, unless the productivity per hectare goes up,
it is very difficult for the farmers to sustain in this country. As I told you
earlier, the production of cereals per hectare in India is around 2,900
kilograms. In spite of the best agro-climatic conditions and river belts like
Ganga, Godavari, Krishna and Mahanadi, our productivity is very low, 2,900
kilograms per hectare; whereas the productivity in Egypt is 7,800 kilograms
per hectare. So, the productivity per
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hectare has to be increased. With the increase in production, we have to
compete with the international market. As long as the developed countries
provide more subsidies to their farmers, we cannot be competent. I am very
happy, a delegation led by Shri Arun Jaitley had very successfully tried to
defend the onslaught in the recent WTO conference. However, I advise the
Government to keep the interests of the Indian farmers in mind.

Another aspect on which I want to congratulate the Government
relates to the external front. We are very happy that appropriate measures
have been initiated at the appropriate time by the Prime Minister to revive our
relations with our neighbours, especially, with SAARC. I am very confident
that normalcy will be restored, which will create a very good atmosphere of
fraternity in this country which, in turn, will improve the image of the country
in the comity of nations.

I congratulate the Government on one more aspect, that is,
combating drought. In spite of the severe drought faced by the farmers in
various States in this country, especially, in Andhra Pradesh, we could very
successfully combat the drought and the people did not feel the pinch of the
drought thanks to the food security that has been created. Those State
Governments which could not combat the drought successfully failed in the
elections. Development is there. When the Government is doing good things,
we have to appreciate it and I cannot be expected to be an ostrich. The
development is quite apparent. The only worrying problem is employment
generation. The Government has to pay more attention to generate more jobs.
I cannot expect the Government to be a very big employer. It cannot be and it
should not be also. The Government should provide infrastructure facilities so
that the people in various sectors can be self-reliant. After all, the country is
being respected for various reasons. One of the reasons is our population. It is
a very big market for the developed countries. So, let us become self-
sufficient on all fronts.

Another aspect which I want to mention is that our country, with so many
rivers, is very susceptible to natural calamities like drought, floods, etc. We
try to help the victims after the calamities occurred. It is a very wise decision
to set up a committee on linkage of rivers. But unless the subject of water is
taken over by the Government of Thdia and brought under the Central List, it
is very difficult to solve this problem. This is a coalition Government. There
are more than 20 parties in it. There are many regional parties also. The
regional parties have been propagating the views at the regional level and
trying to satisfy the people. More regionalistic approach
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has embraced the regional parties. But the TDP is an exception. I can say it
proudly. Though we are a regional party, we have been participating in
national affairs.

Madam, water comes in the State List and water disputes come in
the Central List. Even if you want to create linkage, unless the concerned
riparian States accept it, it is very difficult to solve this problem. This aspect
has to be taken care of and the Government should take steps to solve this
problem. I read in the newspapers that the River Linkages Committee, led by
Shri Suresh Prabhu, is planning to have, on an experimental basis, two
linkages, one in the north India and the second in the south India. In fact, we
have sought the sanction of the Government of India for the linkage of the
Krishna and the Godavari basins because 1,800 to 3000 TMC of water is
being flown into the sea as waste and devastating floods are taking place
every year. So, to mitigate this flood impact and to mitigate the drought
impact, we can provide more water to these areas. These two rivers can be
linked. Our Chief Minister spoke to Shri S.M. Krishna, Chief Minister of
Karnataka and said that by such linkage, Karnataka would be benefited with
25 TMC of water and Maharashtra would be benefited with 15 TMC of water.
But the greatest obstacle in this is --again I would like to draw the attention of
the Government -- water comes in the State List. Unless you are in a position
to convince all the riparian States, this entire exercise becomes useless. But
this exercise is very useful one. You have to link rivers in this country so that
you can provide water to every inch of the land and the country can progress
in a prosperous way. With these remarks, I support the Interim Budget
(General), 2004-05. Thank you.
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EIEIREASIGE RECRIICIER]
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g 3R R 3119 qlerd & fob faBR & Sivet 191 8 | e @ eRe § 1 31y fAER
$ A1 ¢S UG B 2 oifehd I 8RR 71 IR <91 oiR g & wfg o 4,
fpaml & Wd ok @Wiers i ¥ , IR @R% [8R $I 78 Sl Sl 3qd
AN &1 2, 3G I NG B YA T8 1 S Fehell 2 |

wereaT, uky st faer W) S @ €, IR I S ISl 7, 39 el
# 9 g9 & forg Aer-Aer o o forar ¥, § I9H 9 &gl |1 ga
el § | g gRT U fth e/ iR S @ fha1 9l & , 394 8RR da9
JUTRIT & | ST8f 3 U=l 3 I8 9,982 WUY U &fth MR ORI H 12,047 HUY
nfcr @afth & , 981 fIER 4 ¥ 3,206 ®UT AT fh € | I8 Aeurg 78] & A 3fR
FTE? 3R MY HEd T Wi [ haex & | S8 sRaTel 2, 99 orre @it 2

TEISAT , U BT 8 3R I&T 781 , fI8R &) S SUell &1 78 § |
fIeR & ATel T3, U Soiv b lg Hiisd ¥ §6 g drT & | fagr o
UM dColTd fhar &1 STATHTY S BT ATSTeiT 81 AT il WY eIl I8 81 ,
f[I8R | &1 9519 TNl & IR f98R ¥ &1 597! 4918 99 € | 39 9§ Big=|
AR &, SMUa! STTraHT 89 9gd B9 BRd © , [9azral 81 9ol & , dArar]
B AH § , RIGR 8 Fdhd 8 319 Al & Hed uR, f9er # fert = o @d
%g g fhar T 8, 98 2001 10,0798 1 2002 H 31U 7,643 FRIE T fHa1 g
31X 2003 H 8582 HRIS W T | MU ORI H 19643 BRIS Wd HAT T
MU I8 UR 2002 H 21,551 BRIS W@ AT & 3R 2003 H 19,763 BRI HYAT
@ fohaT § | 3T 31T <9 § 2001 H 18,380 HRIS W {hAT & | I8T UR MM
2002 H 20,146 BRIS 3R 3R 2003 21,926 FRISHYAT WY fHa1 © | U8 ER
P AT WU & IR B A S8R @ elae fohar SIar 81 2 | S9d A
HIcTelu BT g8 a1 ST X871 8 | 9eiedl , H 37ys! gAfd 4 f9erR &
TEIHA! BT T3 UgHR A 16l § | [958R &) gragwi=t 1 Qo1 ST Bl
fagt fordt off fo <Y &9 Bl e fiyercht © a1 < 9 8 S9aT Rfas &=
o SU | SHd! AT R Wd BRP SHBT GaR W R of T3 off fh gERT
RITST SxF H=1T FEIT Skl Tal 811 A1EY | 3751 SHN AT VAT 1 &
BT ? YN a1 Ao & W Beldl ot S Iat 8 | 3t Brs=g et 3
91PHRIS WYY BIc Iy | 1 S Y U1 FyereTT o ST dis fearg — fopame =2
fopam T, S Tsoe Tl fhar T | S9aT b Rfas 781 fhar man 8k
I TfaT A e &g T 1319 5,549 HRIE HUY B Hekd R TS 7§ 17 QT
—G1 R ST 3MART & IuTeded St A et o iR f g9R 91y 39 aRE 9
IR T8 8111 MY | A 2002 H TRPR B frg) fordt off gawy Rfqor sme
T3Tel T 2001 3R 2002 BR ST | Afeh I AR Dl &A1 e8! [T T |
qeIedl , § g8 Rfao , 98 gl , I8 MU e AW+ IJd BT A8 § |
RIS & A1 B Hee e gan 2 | 98 gl foaar 2, Selihia axal &
<ifese b ot I BTeT 91T RET © | I8 U1 HET o1 § 2 T I fAgae 6 S <E
2?7 H 39 A g8 e AT § [ [T8R BT U1 7 BT SV | SH(AY 89 3177 |
=T 978 § 31X AN WY <A1g 841 9feV | Aeledl , (Faem )... ¥ 4 &
fSeR &1 <t fse 7 , feuifore Yot &, afam
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2 T f9egR # g9 o AfdT 3= &, shfse oxd © , f$ulvie oxd § , 39R @l
<R 3R IR H AETd BRh IB1 IR FI SITGT HATATSR WOl § , T8 AR
I W 9% & A1egT | 798 7 Rord 9% F Il S 8, SmSSIGIenE § =@en
SITAT 8 | 89 AT A &S IR B8l § fh &F 9 &F Sl 3o Aol & , Si I
JRTA & , 39 fo1T 33 §pl &1 Y1 S 81 21 ey BRI U8 UR S<RTHT
BIFT AR 3iR EHRT U1 GRT S8 8| ST 918y | Siafes s v Rofd
I 3R AMSSIFIRME A 2 | I8 WRA WRBR BT, dIodl &7 U1 781 8 | T8 <
BT 41 71 511 shise feuifore Yeai ® , SHdT UTed J8i fhar s ve1 2 | fieR &
SN BT 26,446 BRIS WY deb1 STHT & | TS BAR TH I AN TSI ST 8 &
3R fIBR 3 @d 781 B4 8 | IR — IR JEHAT 7 HISHD! 3R S1d 89 981 IR
g ag Wt M ot | g7 -l & WM B vl & oFR g T1 @ 98] aval A
frder 8l BRa a1 9P MUD Sl I fAggT A1 U9 | S gHRT v
JAMSSIRMME H e , TS & &5 H & 3R MY HeM S S BIh ol 319 IH
I A R ST H S WS B | fpT 81 BIdT | 39 VST Bl Iolg I
,39 oo & 9918 A | 89 aTed & {6 g di &l aw der @ik fager
T} fIER & A1y S WS99 §1 IET § , SR TS, UTTaH IR U9 o 8
AIfep YT STR U< b A1 HSHIG , ST &b WY, HERTS ¥ G U871 8,
ST &, MMl & T H 919 gaafg s 9g1 2, SHd! 08 # &H 1 91T |
Y AT A1RY &Y 991 § 3Mus A & are &1 g e fpar 7, Rang & forg
T+l T GR Y 91T RET | 397 H S BB R, ASTE B ATl § U % warel W
TeNs UST B RET B, 918 Beiicd 81 U1 I3 8 | N IReR =1 ur =18 fe
T IRAR 7 g BT ey 81 fhaT , SHPT aoie | < BT fhar rgn
PR BT B | f9EgR &1 78T, 3ned ua¥ &7 | i &Rh & forg @t grerd €, fagR
A fNver e, hag e g, fABR & T AT7aRT < ® ifh STet 3<e o &
, I8 BTeTd 9T 87 $9leT 3fd U d1d 9l R&1 & | 91d 9l Xel & b 89 I¥
YRA & AN TP B | F9D! g A=t Ffae , At At e Iy | 89R
T & AT B, S8R & ASraHE & ,T6! B 3RTH ¥ giel T | 3596
oI &9 orIH &Y ST SN 81 < | 39 {0 MR IRGR AR maas! e
Heft ST B 1 MU DT o fh BH BRIST ARN DI BT <3 | S A AT & S
g AT 8 SN 841 9, fTe A o § S g $¥ & foly avE — @)E
B GATTY 2 | 3R 37T fFAT P &reR B Al AT b ilex Siofdd Hl &4
ST WYY R ? 399 ©b DI G §¢ T, SFex BT Gd 9 T, SN
BT gD TG AT , UM —Yead BT Gd I¢ AT | A fhari o S 49 BT
GBI fordT | SISTel BT <19 S8R 9¢ I8 & , USId Pl S 9 81 8 | 3R
3T fHaT & UeTeR & L3R fRFd § 1 SIoTdl &1 ST Ui BUY ey HIfTy
3R &1 UV UGl BT STH BINTT | BfcergoR & <™ § RRTae SR 1 39161
S e g7 e B, I8 ¥ fohTe #oigR | AETeaT, 31Tt fhar @t oig gt &
, AIGHT 81 & | 319 H8 Ve § b TgRIST BHUil o1 W&l & , g9+ faer fapa
B I T | T T 2 STy T et 2 319 ST} Mg | qfy , At
H S8y , WA —@fefgMi # S8y , AR Sa9R &R I8 8 | g1 H g W)
STHRT ATL BT 1Y U7 ATl | T
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a1 § 2 o1 IR THE! AR Bl & | hie! Ream 9 fA=ue <51 9 &g B

TS ATl A8l & | el g9 | Bis 3fa 31 aTelT A2 & | N SId & b UuR
# fagmo 7 13 A AT S g fderar @ €, §9R e Sitd gF
0T St 1 g8 fOer aTel AT & | 4 3T dlei dTel &l & | $77eb $HUR , 3T
SR fear 781 2 1 o @=i © , wat ge 2, wal e 9ty Afe o o
TGS BT SR BT IoT , ST 81 3119 Bie! Raears ST ol I 9@
T [ B AN TE] € | UE BT 8 ATl © | &1 —<1 $hRle ©UY 3% gH .4,
S ¥ g f5 el of Y HFReR ? A B IR © 6 JRRT a1 aRIS WO
Fel 7, garl ? feR gl fear | g1 941 foar a1 {6 39 be & 98 o=
IRTT T2 I ALY | 31D AN Td B & | B9 X190 GHT & AT, ST
ST S © f6 a1 89 aren & | Adtens Sifg 8rft , SHMeR) 9 U™
TfreTd 18x &1 91d) He HIdR ST | 96T W BIT | I8 I9d R A 2 |
IR TH.YIST.B] AT 8. A6 —GART ISR @1 8 A T.U1. oS ®l 3179
GH X IRTT , ATH HINTY | i 319 T gH BRI, M7 &) AT A 81 B
g 1 I8 1 319 89 AN bl a1 & | a1 fIgR &1 3y faeiy gt <1R7T | 3R 31y
He T 3 A5 TR S B9 MY ... (A Bl ') 2l We Bl
fear g |sda o, fRER Treldce 2 1 ... (agM) ...

SUAUTR : AT S, JMIHT T A @A BT L | ... (FIIH)
A A IS AR T UG | ... (FIET ) ...

M R YHTe RiEd (ST Qe ) : @A 8 W Al R/
(Tgu)....

7} SATe] 9IS : el &H 8l T ... (FGL)....
JIAUTR : AT S, SR AR H AT R |

4 STe] TS 99 31 AT i) T BRAT § | 3779 B foa A_T
3ifer wT9r | 3t § a1 &) iR fHgdl A18d Bl YUGMAT T B ol
ST | S B1SH 4 SR | ... (aET) ...

ITQHR : A S, Fed W # € T8 g9 |, 3ifcrd Wy #
AR E | .. (G )...

it ITola Yae (SR U< : [HAdHT S ST I 8 3777 olldh qH1 H 2
oo (TTITT ). [HAD] BRI B AT Alh FHI H TS & ?

87 <lTe] TS : 39 fhdep] T X2 € I8 <1 1 & AIH © | Jeieal,
Y T Bl TR HRU ST & foTU , BHR YT U1 8 | 3+ 15T dicT
ifepT Ucpot &1 e | Saeb forg = sivgaT fawar fam | i ui= |t eris wudn
BT YR & I “ehal ST | TERT, T8 & b 89! Werel W BT &l <1y,
SiT fo &9 &S &Rd € | 31d BRI U &l dlegd & SR 9T of STRAT SER
PR IR H, AT T8 B o ST ? UE SHRT SIS 81 ST | I+ €91 I
31ferR<h BT o & U+t T31 | SeTc UTHI o ST &R 319 aIe o« & forg arei foh
U MRS W TR E |
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IACT $H SH g1 B o ST | 981 Hell Sff ofe Vel & foh fgR &, ) 7S,
T A 3 ST S8R | I 7181 & o AAT1e 819 dTefl © | U] IRT 9 2 |
JMUHT g B e ? fIER & 91 gl & | AR &1 3= die faa | ofe=
PN 7 TAN A1 A a1 | SRTell WaM & b 89 ST § | WA &
QoM B AR L | ... (9T @I €S ) ... GO IR 1 &R I81 Ugie oiR
I el 8 | SAMY $avd F §AR A1 SHIG (6T | $9foy S8R & w1er
ATSATHT BT AT ST Wt Giferdiard urct 7 foha & S EnfHarst & e
g | gAY I I IfIT | 3mus Hiwer # forar ® f6 g U o
3regaTe e | 31l Bl o el gall , RIaT=ard ga1 | I8 3+ 781 oel fb
IR ARGRI 7 IRAT ®YAT B S I < | Rt 31091 JaR avd 8 @ik
15T BT AT 31T BIS od 2 | gflv WY $SRl &e, f[IER & UFr ,
AT T IHTAT BT U1 3R TAR T4 & S Held) 81 X8l § 91 89R 5T &
J&IHA! B , PR B [Ug! Pl TORI’TS HIb I8 Sl B 8 8T 8 ... (
HHY DI G ) 3R ST ol AHT W8I BT 8 , BH Al JbaHT BT | 59 oy
A Teafa Sff A e fo I diordt ureh S a9 | gl ol SaHT §I B off
B &, I8 [ogdl SHfed 4981 8 | I8 |fAgM & Aid ¢ | 98 d G $8d ©
b g8 arorar & fea A 2 1 I a1 fafted © | safere g9 & e 9 e
PR 3R GUH DIC H el PR , ST Dol SATSIaTE DI Sl 1161 BT et 3 21
I I 9S5O BRI Bl B fhar SUY aRE A 3Md! B | ff 89 AT

BRI | SAfTY §HY WX 14 891 AV | ... (agM)....

IoTafer : 9F G, AT SN | ... (FIETT ) ...
i} ] T9TE : WRIGAT , BT el a1 , 37TS Pl el a7 (FaYH ) ...

IYQATIRT 2 3775 89 ¢ Bict 37X Had | AT Sff , 3R &1 0t & | Rich
56 €¢ fau  afiR g 40 fFe ddT & |

i} T TTE : i 2 | SfTY 3Ue! § g=uaTe § ¥ 3MUD! g
T SR : T DBl B , H NI AT TV HRATE |

2 AeAlaer 9 ( °fsiq el ) H8ISAT , I S & d1a 59 914 b
HUR AR AT A1 984 Jfeehel © , W B iR A e 8 b g9R fas
H31 SI , o fa 3 &9 75 A %2 © b 9 fhar a9 7g & | Ul Ol 89 ST
I 5 A wioh o i &1 S A 5 Ueft it dierd & o 9IRS &l &t
U T8 IAT & | 3d S B gATd B Tolald MY & Al |e S8 d a1 38 8 b
d fFT 81 37 Sl A1907 S2 i fora & fORY o i e A <ael U= 1 T 8,
X T H 39 HIYYT & 98 AR IRTUTHRT Bl SEd B B R TA0SI0T 9T
TR qTCH 1 9 S | STl ST Y81 Gohdll AT | I8 Dl BT HRER
T 9T TE1 © | I8 AT § ST dTell UTeh & el H1 9 8 |

it <e v iiaw : fa 9= &1 9T
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3t e = § A1 Bl 95 g1 iR T8l g, dfhT g1 o
BT © b 39 Ud fag w2t & w9or & GR IR -0 HRAT BAR SO @l & fofw
qfeed &, 39 91 gRee & ?

it <\ O witaw : groEeT @ o |

£t Fereaet a9 : T Sft , BTomre @R A 3T ST {9799 shining
India & Y8 & , 98 B9IH ol 81T | ETSTHIeT | HIH o] a1 |

[SUHTEIE ST0T0h0 gl JIor U |

A1 fot w20t STt ot forad & , 31T WY 9 IR 371 9I13Y | $9 &1 il GavT IREIH
g "Under the premiership of Shri Atal Bihari Vajpayee, this is the seventh
successive budget of the Government of the National Democratic Alliance
(NDA). On this occasion, I share with the country and the House a sense of
great satisfaction at the robust showing of our national economy, and also
express our sincere gratitude for the cooperation, support and encouragement
that the people of India have so consistently and so ungrudgingly given to the
NDA and to its Government. The country's macro-economic situation is better
than it has ever been in the last fifty years. Internationally, too, there is now
much greater, and a much more widespread recognition that India is
progressing in all spheres of national endeavour, that it has evolved into a
stable economy, with assured growth, and enhanced national prosperity

B &, T DM 87 TAR AT Bl ffegael # Sl f+rerel WR b 90 ufrerd
ST & 2T 10 RS ST § 2 3T 91 32 & 89 7 TR BT S e fhan g,

RIS BH DI T | 3777 98d $B G1d HI I & | ABIGT , ﬁv&ldl@?ﬂ‘ﬁxﬂlwnl
wﬁWWWﬁ%WWW%w%@%Q@
Ui edR MATgSe o 314 — 31l T RUI faTeil ® | The name of the
Report is "The State of Food Insecurity in the World 2003." a1 ag R qardt
T, "Worldwide, FAO estimates that 842 million people were undernourished
in 1999-01, the most recent years for which figures are available. This
includes 10 million in industrialized countries, 30 million in countries in
transition and 798 million in developing countries..." EISRERS "...Only 19
countries, including China, succeeded in reducing the number of
undernourished throughout the 1990s. In these successful countries, the total
number of hungry people fell by over 80 million..." AR FATIAIBIE "... At
the other end of the scale are 26 countries where the number of
undernourished people increased by 60 million during the same period.
Twenty-two countries, including Bangladesh, Haiti and Mozambique..." 39

ST & o5 I 7 <91 B IR o1 S &1 3T & ...succeeded in turning the

tide against hunger. In these countries, 'the number of undernourished
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1.00 P.M.

Declined dunng the second half of the decade after rising through the first five
years.... “I81 IR Y HH §s & | T & P b AN W 4 I &l Y@ $4 g
? .. In seventeen other countries , however , the trend shifted in the opposite
direction and the number of undernourished people , which had been falling ,
began to rise. This group includes the number of counries with large
population , among them India ... T8 BARI RUIE &1 & , T TG Sff BT HTH01
1 7€ & Sl {5 &9 I8 9 & 1 1996 T TN g5 © 3R a5 # RURT w_1E g3
g 1 31 3R TS AT B BT SR g At g, A ST Aol B Bl qepell 87

it v B e« S5 96 STQ A1 7 g |

2t HeAlcae 99 : 8, 39 W) 41 § 311 § | I8 1 uradl T a1
TR 8, oY QW , WX, & 30 Wt Ul Sl BRI deg BT 3UCH AT
ISP AN IR ST GTaRST TRETHE fohar Sirar o , 3ot ) 3R 98! eidl 399
a1 aract B fawrg 1, offd J=ar R € ? PR wediege iR 3 a7y
T & A1 981 $o 3R g | fa=T #301 Sff Uob garer & fhR & YR IR I8
ST R 3@ 2 o 8URRIT 71 3T & 1 37} I U8 a9 e © Rif firs e Reg,
qd 1 T8 IR 5.6 oY 3R Us Fdiey H 34l $9 T FaTex | &l TR 8 RS
3R I TaT AR B & A1 A 313 WA AN MY B | Byl A I8 3N
SIRIEVE ERICT I N
(FIT)....

TS -1 e : Red e A amar g |

it HFielicaet o : &1 99 | 89 U USHl weTad GAT HRd o R
Aol I8 € — This is what the Finance Minister has done , here . He has
forgotten that he had presented the mid — Trem Review in this House , which

indicated the growth rate as 5.6 per cent How does he come to 7.8 per cent, |
do not know @fdh ,¥R, 3FR I9H! a1 98 &I @R &7 A9 W o, &I
e & 2 oo Ara fhasl M ofi? 4.4 RS | MO & 91€ A AR
FHRT PY IHTG 3R FHAR W BT IR BSI=T BT HISHRIT g 71T
ATST — ATST HRP Tl AT | TN 1996-97 & q1& BT <1 faxii a% 3T , I8
TRGR AT H 31 , S GHY T NS AT ? 39 GHY EART WS A7 9
1996-974 , 3ITS1 H 7 AT U8l , 211 TAfeTI S He=a &7 | 39 AIel 3R 8
e MA 8 I, s aR § WY 9d8 & R ifd oR drg WY forar o w4 9
T A SFDT ST TR b W BT Trsa== Sl 47 98 fUod 91 9 59 IR
T ¥ 3N A1 3T BART ART IHIE 9 I UR X801 b BHRT &1 BT Arsaer
AT AT 9717 o fUsel A1t | <ameT 81 1 I8

* Expunged as ordered by the Chair.
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4.4 TRYC WY , 3R gEAiege R a1 off wel A1l 89N ArederT 182.6
fHfera e ot [ a1 s/eyd g9 R € | s o At 9 ke o, oy #3i f of
qTel & o TART ORI € | 9%, 89 Bl Gball  MSH] 81, Bl Apall & H , <l
el I8 IS 6 99 1998 A , 30 ARPR $ 31 P 918 A &R Y , Uiy a9 aFR
freel AT A e UISaR 4 gaTl & 3R SHR eI H AHH ST 811 1T
FST T & A1 T8 B4 3N? s UISa=NT $H &1 X81 & <lfh Mard H Alel q¢T
RETE , ARG BB & , $YU BIRE & ?

AR, U (& 91 81 8199 A Bs Us dyad MAfex &l qurardl
ITH! YB! g1 781 o7 fb Gidhoar ISR &4 81 W8l 8 , TS UISa= B 8
RE1 & | 9 950 AR Pl Bl AP 88 Bl TARIE BR I8 I | 59 &8
BT & 3ae! Aed & P e Hreder o gall & ? S| Al -Tel o7 | I8
182.6 TR 1 @1 Gl # 3R 314 AT 41 of 3 8 IRRiT Hrs e SuTeT gl
g 1 fobaT dreeer 81N 2 a1 WISaRI 81T, Sl |Td ATl Yol o7 3R 1)
Fier sraferd it gs fard grft 2

AR, W16 AT ggel guvT 49 g gorr o1 , Ybs dcs R | AR
ufgem el # 98d forever 7 | g8 Ryodt |regd a1 98 aiRafis omeHt 7,
TfEEH e o TSR B & HUR fha1 e Uit fofev=r gon & | &9t i
ST 1943 H g1 AT fova Aired Rimr oiR forgar gon | 39 w9 sfear § W)
BiUe] e Vdoifeardl a1 off Vgaral? I dHY Ugaldl WR Hiuel He
Udeifeete off 151 B0ST0 IR 39 ATt L3R §H 8 TRHCT U1 I AHHR =ef , TR
BfUeT s Vdelfeetcl BT 150 60 S0 | B9 3 I3 X8 & &H Ag1 R B & ,
FITIT TE B Fhd & | FhdD! 99171 ST XET & ! S S RET 8 2

STTER VReiaie ge 8T § | fehel U8 § b 339 forg 318 v R
TE T | T SR o1 S R aretuRdt Sit o] g9 3% § 6 o e | 3
gfrad 89 83 ARG MHRAT <V, SAB! 1 3T UH & T8l B A Riifd
AT HHIEH 91 Y81 ® fb siRaTgss daex § Rk o uferera vwaradie &
3R AT 91 UfTerd VFAIRME 39 — iRAMTS S Haex ¥ § | 319 SHHT STl
frad T £7 SiiATgvs ddex ¥ w7 FRARY & 2 S96T U ¥ VRede & fb
ER & HNIg BIR VAT YRadol § T1 99 ¥ ORGR ¥ 3N 39 a<h
3,91,00,000 YRES VRIS AT Bl G off 3R 314} 2002 & bR <t
I 8, I8 4,20,00,000 ARN &I & | A1 RIAGSS Haex # dl 3 —
STAIHE F31 & , TG ISR BT oI g3l T8 AR (- RAATgos daex b
PTs PR ST 21 & | T 319 gararo 7= a8 HRa SIY , oAfh= ST
BHIhd B AT & | H T Bic! A fATe 3! < X1 § 14l e Sit A1 frep
PR T2 ¥ YAd RepeHT Bl odR ST I alT | 30,000 ARTH H Vftererer ART
18 off 3R FET a1 a1 o 8 f ety Ut

*Expunged as ordered by the Chair.
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Tl I YteTs R A © | AT © e AR =1 YetTs fopam o ? d fa a o 18
2, ga1sY 7 SR Sfl , 39 A1 1 $9 WRBR ¥ A 872 30,000 ABRAT F forg
fohd= oM A Vs AT e 2 MU A NI ST &, sfeqT gt asfFmaar @ 2 |
AIH € , 75,00,000 ART 7 3 A1l & g, Repedie & g orus Vftereer s
HRT AT | 3T AT T Aol B foh &RIT BTeldl © | 31U del W 9 H IT SER-SeR Tl
SITY, Si gu A a1 gu € F forg wHaRal o wdt 81 8§ od < 5 9uH fam &
U USUCH BT, FOIIIR 81T ,SI41(d 37T §Idf ¥ & b ISR < I8 2 | 31
e @1 WY Uh B BT © | 319 3R 31T VAT 3T dlel Bl IR SISTAIAT BT Udbhe
S W) S g9 TRl 1 S S 81 ST, St 81 Syt 3R g€ 89 a1elT § |
31T 91t 97 X2 ¥ ? el uia arer , | gAN & 91 91l 81§, W¥el SIATHC &
e, greR & forg St gfeetas savewe o1 , 39 saveHe | Uil |d1et 30,000 BRI B
HHI 3MTS & | PoT A ASHIR BT oI BN ? 3R ga¥cHE T8l & al 8al H Al ISR
ST e 81 FhdT | TTIRTHS NI FIT 8, I WRPBR 7 BIs R 78] o1 § |
Ra=y Sfhfie M € , <1 <1 A1et ugel 1 3.6 UTererd o1 3R o1t +ff 3.6 URrerd 2 |
g1 8 & o Ra=g Sfhfie &4 gar & iaw oft , g fdex 9 = we1 & siR 3y
984 UgE WIS 2 , 319 Y31 I8 ATST AHSH 1T fb When the House is in Session ,
how can he announce tax concession MY~ ¢RI HATH TATST N+ ® ]%I'Q SR
Jer 5T | AT T ™ & foTy , S T TARTE 3 & forg a1 Ot foam | I8
AL $9 RS A M BT AU U SIREBeper T 3R gal @R dle & oy
M 91 <R & b I% S A9 &7 YaRAc e ® | 11 91 ol U A1 ) 81 el ©
T 2 10,000 HRIS HUY B AT B a1 & | T8 BT [Haal a1 8 ? ATl il f99 Al &
IR H G1eT X8 A — WIER 99IgX , Td & (A q9IgR , HHART , aRISTR] Tagde
— ITHT SHDBT ATH T ? UZA &R ? 37T A1 Tl ol Thel S o b AfFReX &l ,
MY 1 1 & DI [ sl 16 STa) Bl Sl FARSH AT 241, IHHT T 3l ? a8
AYRSH B9 arHUfRl ¥ T8l o1 | 3MUd! Wil Thdl SSE ISl Bl Sl BT & ,
39 fear | Raerfrar arge memEE S & 9 e g A7, SR T ds oy 6
fopaeil Tl Whel SeXCIoT §¢ 81 T3 2 ISR a1 Wi Whdl Se%iol ¥ UgT 81T 8,
B I 3T |IYO1 ST A7, JET 1 319 Ygarel Ry # fo@ed ol 81 4ad & M |
31T qaTeT 5 el 5 A1at 7 fhai Wiie Thdl SS%EIS 48 8 © ....(FaeT ) 98
R 1 ST, ATST TRAT §Y A1al ... (F@eT ) ... fUse |1l # 40 per cent of the
small — scale industries have totally closed down el I AR e ? der @
SR T GRIAT BT 3EATH BN 2 G1 Gi¥ehel a1 & | <ifeh H A1l g fob e it
SHAMGR JAEH & | H9 JUR § @1, ITd! uic] & e 7 391 e fear 8 fo
AR B R “ 517 &1 I3 7 AR Feel — GooddIdl | HTcl Thol SS¥eIl
BT T8 FT9T BT W A< 3MMY fd ferd & A1e1 iR SHMGRI & A1 Feel —Gooddlel
IS, I8 H Wl ST ATEA g |

SHRI LALITBHAI MEHTA ( Gujarat ) Will you please yield for a
minute
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SHRI NILOTPAL BASU: No; I am not yielding? T tfes ifl*r A Tarm m\o>SHRI

NILOTAPAL BASU :I am not yelding ? H dles T8l &R 8T § | 3T Alds AT
FHI IR I , D! ST, TSI 7, AP U 98 CISH © , 3T IGH qiferg
|

TEIGY , § B 81 o1 f% I8 P P7 ORaT 2 | BAR) TR FT 2 re than one

bitton dollars
SHRI KAPIL SIBAL One hundred billon doliars

SHRI NILOTPAL BASU :Sorry.orry . thank you for correction one
hundred billion dollars SHNT HIAT HIT g7 ENSEY 1%4'(’ SHan fopaeT <TST ST
gyegar & ? fad 930 S a1 I8f 981 § | 319 gd13¢ P Hd! fha=r =1 341 s
8T & 3R 3O el Re fiat 181 & 2 39 09 & 899 U 4 S U
Re frerh 8 which is an extremely high rate of borrowrng Y frad! <11 &
2 7608 9 U1 3T € U 99 91 38 © A1-Yoll I6IR,3RR ATdhe| 39 TARI
q’m‘rq Eb‘f%’(’ RIRSICIRR Eb‘%(’ B 16 HEIM ddbJoint Parliamentary Committee
onShareMarketScamq?Wﬁﬂﬂ |qﬁw%mmﬁﬁaﬁwﬁs
3 3 9 el Tab &b Al Bl fba BrIel 8iaT € , 84 Al T8l & | 3
ST S AR gpeTTD TSR ol SR AR fore & wﬁeﬁeﬁé?q%ﬁ
TSI Y& ... (g )

IyawTede ((#f 70 H0 U ) I SN : 37 FATK HIFTY , ATIHT TG
RIBTRATE |

it a9 : B9 28T 91 999 3R T Y | I8 g9 | I8l
IR WTYOT § Y AT 6 I ol A0 § , 99 $O 2, B4 ATST 99T
SR | H STee] W BRI H AT SIS FHY el o |
IS , I8 Yoll IR H Sl BT o U A1l # , U bl Reliance I
23,000 PRIS WU BT ATH BT , tatadl 10,000 FUT BT ATH 3Nl | AR g ORI
& N S Yol GI9TR H YT oI &, feel goodWEgd R R2 & , 39U Blg
A<E el © | S99 yal Il Y&l © & 31y fohqes et # & oifs=1 9 ouferera off =€
2 | AT < g1 R AT &1 GRIl BT AEdTT 39 R < H B HeATiRT ?
B a7 W31 I SfAR¥ goie oM | U8l 81 990 &R g © {50,000 corrs
for rural devpaloment 50 B9R HRI€ FFHRGFIR SaAUHT H | s gore #
e =T =T o7 399 foU &1 89IR $_Ts iR ardt ff I vReqg ® ? 98
TUTgST St ITelT a1t & fob U<91 'T | MU ? IRBR U U Wdf F8] Bl |
SR Bl a1 31 2 fb ATdhe aRIST - BiS! | S@! 9gd & qadld
BT T | 39 91 T2 dedt swpping ¥C DI & SIIGT TS BT Sl 0T & IHD
G0l B HH TS BT K0T 31 | ¥ 71 2 T I AT 6 , Aclold Sff U7
W | g9d BN Aol TATHE BT , ¥ TS BT I8 U1 Sl AR R BT
999 B dlcl W HdR & SFD] 4T IS | 59 a1 SUSK] Bl G9T &
HRUNC P 79T & T SAB! 9 T0TA0NR0 Afdet R For fer T , fosami
BIAET |
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oY ST HAT 21 qaraR & e 241 ($10 Hiowo 31gR ) fHam sik wie
1 BT |

5t et & : GIC{N ATEd , 89 d9idl 32 ® & g faex <|
SIS frﬁmmm—cb‘r@r Eﬁwglwﬁﬁvﬁﬁwwmw
RS ST WG WY 1 fhd=1 =71 <91 U1 ® , fhaar ax 87 — 913 6
uﬁﬂﬁlmqﬁmwwwﬁﬁ?ﬂﬁﬁwﬁﬁwﬁ?mwﬁ?ﬁfmww
BT FH 0T AT 81 | 3R YD TR T 8 T 6 IR W, ARGS IS WG]
2 Al 6 TRAC 31N 3R fharT Welt BT BICT T BRI Fﬁdﬁcbﬁvmm RAC|
TSI PRUNC , 9§ —OTA03TR0 , 3+ ford w=t Sh aet & fp g amea & b
Rr<TT1 1 9 TRAC TR S | A1 &9 Y 10 ATl TSRS & 8 TR & | 89 ) Tt
AR I HASIST § &M fhat & , 7iiaw Sft it € 89R 91, 89 @ 984
ﬁ_vﬁﬁ%\’|Wﬁﬂmq|w«¢c<é‘cﬁ$uqsﬁﬁﬁé¥m ST gedr &
| TTRITRET Tkex oif ST 18 IR¥T | |cbc1v||ﬁmv1|c1|% ? AT 72T & vt fire
&1 & V[ 3R b g% W | fpaa! a1 mﬁ%ﬁﬁw%,a@aﬁ
|*||aﬁﬂwﬂlW&quﬁaﬁ?mW%ﬁﬂaﬁﬂﬁ%ﬁﬁ@éﬂﬁ@ﬁw
BT thel AT € | ST IREHI b WY Y8 RIS IfIeh IOl BTg=d AR
B W & AR TR QT ST Y Q1 A ff TE o1 | R AA I ®
ﬁWEGﬁwaﬂ@?sz-so%W%wém—m%ﬁg'

Our revenue collection in the period 1998-2004 has »_gone up by about 83
per cent, our capital markets are healthy giel & Bficd AThe goal % |
g HRURC DI Tohe=1 U471 fHaT § 2 the UTI is a market leader again...

AR, Y31 AIIH T8l 2 fob a1 JoEI03MML0 P JOuH0-64 H AaehT A Iy o ?
P JHaT 3T & B9 @Ml & | I8 Sici §Q TH e Ml | ofrdl — dRlel
ST T YT /IRT AT | 98 ¥ R X818 3R 3777 d1e] X2 € b AThe eflex 9
AT 3R 99 89 2T 2 | §AR UICHIferdl ®1 g 9¢ 1 Hifds IR AT 9
e 8 | §9 PR BT I8 URBRAA & |1996-97 H S UISaeNT T8l UR o7 3R
8 TRYCT BT A9 I8 U S8 UR UG | 60 ATeT U8l 519 UhS dos drR gaTl
T UR pUIeT Yafaferd] St o1 3TST S Uab fhell UgaTell & & | S8 IS oW
BI TET € | 31T IRACH < ofIfSTY contribution of industries in gross GDP. J&Tl
| HA ANT 46 §U & DT Ga 381 & A1 AHD & §H dlel SIo]d T8l &

THE VICE-CHAIRMAN (DR. A.K. PATEL): Please conclude.

Y eircae o : I8 el I | ufeeld SRReHT IGIT BT | SHd
Y ST T Pofde HIAT B | 3771 FAR T&1 Sl Cad & 1T | ST A
PIS T

* Expunged as ordered by the Chair.
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FHolde Tal Bl | o SitedT Xl fIa=1 &9 2 a1 g1 § $al 8 | 519
3119 9T |G 78] 1T A1 @i i BRAT 2 59d {1 1 & fog A
SRl STt ! 4T T8 e veT e, 9 I & folg 9ed X3 & | 31T WINUETS B
R 8 b Qe &, 9 3 96 R8T 8 | AT Saoigde IR sex-ed RUIC §
o & 124 & TRR WX & 319 127 A TR WX 37 T | Ig SR UgAH e &, BH
mwwéﬁﬁ, India is not all that shining.

R, sferg # faEade § I8 dremr g & S ifetfede Wy S
fear & St ifefedma oot # g9 <2 & oflv 1 g1 § 91 B SR IqD!
TR AN g &, B W T ol | g7aTe |

IYFHTE (S10Y0 6 0 IS ) : MU * 3R * ¥ T SRS [T
2, it should be expunged

£ AT B BIRMG (IR IS ) 2 AR IuqHTEgE Sff , H
SETIRT A1 &7 fORIg = & fory @1 gor § | 7 gl ol I8 IR oIl §
P 59 IRPHR 7 goic BT G , ARHAT BT AUSIT [HAT & | RITIIT DI
SARH TSI BT T W1 3TY AT H GG <1 & AR ST BT NG AL | ...
(FIIT ).... TAY , oI A Ul B ARI Il BT YA PR <1, T8 W IFDT
AT BT T BR Q1 &, SHDT SUERV PRATE | ... (M) ...

THE VICE - CHAIRMAN ( DR A K PATEL ) Please don’t disturb

sft THT TR B : oAfh S g97C &1 AHhas & 39 A 31 T IoH
P T B | IOIC BT HHS I8 & b ATel IR § 3119 fR<are —fohd1e ivmesx & U
o 131 b <27 Y ST 379 e & ,qR 99 b {2 I <@ gU AU
goe | I8 {1 goIc &7 Udh A6 81T § | S BF ST 3P golc ®l
SEPHR YT oI JHATTHT BN | oAb ATST DIs HRIMT 81 © [ AT NI P&
YT IW T, Bl Bl o AR g7 3, 9 & T Tg7 2 iR f
fftr=1 srfiRgamel & SIRT & od <ot 9e1 9ad & Uit fRIfT & a8 &
Gfead 81 {5 Sl goIc BT Ahds & IH AHAS Bl 4T 317 WeH PRYIE 6 |

SUHHTETE] HRIGT , ofle] St 7 Wl I8 91d Hel 3R A4l AlFT 39 997
1A P BE 2 7 b Sl YRR ST 9ISl aR16R 39 91d $I $Hadl 81 § 16
I 9 Ugel A T2l 8 AT , SHI WRAR 7, S WIS 7 I8 YT I
e {6 7 789 Ul gA1d B8R, SEfh g9 SToxd el o) | I8 gaver & {6
e frel) e ot RART &1, BIE e ot AT B AT SIS IR Irg g1 dr ed
Y W Ul g9 B Ahd 2 | b HISMAT ga SR A9Tdt 4§ 39 91d Bl
FHEd & 7 I I3 qd ga7a 981 89 ey, 9Ha )1 <rgH fer T amfey | 98
IRTER YR ST UTe] HEdl Yal g |

him .

* Expunged as ordered by the Chair.
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SUGHTET Heled, H A1 fat #3 Sft & 919or & URT 4 $B Ioelkd HRAT
ITedl § SR N1 § W@rrd Bl § —89R1 8 & i fawrd paa sefemes
F IR A TE T 9P gD A1 —AT FHAT SHRT T oTifTds g ot 2
Rifep Sl fGer wda1 U Aergyqfaried 8l a8 Jarel w9 4 faerd el Hsl off
HEHT | IR 3 gfg & MBS BB Heaqul 2 , I Afard dre 8, Iy S W
Hhdd BT A1 S AW & ol =g UeTH & H 8ART 788 R 9d |« §
SHBT TR DR § olfhT 5 SLRT AT § | SERT $ATTY AT g b s
AT b THY T 2919 | S 3 3 9d ® , adfdd 8l 8 | S <97 B
AT T a1 TET =Tl | FRIe GETEbIel — 4.4 RRR R g+ 1 a1 P8l 2 |
FERWBINT B fieped GHA a1 (fead 53 o €, fobier s fifeea fpy S 8 2
HHICY , TAHIASTT , THIBI — $7cb HId SHH SIS S & | I8 A &HT Bl
g 81 X8 § ? 3R $ U4 T Il EIBIRT g Ifhd I8 9% Bl &R
ThT B Fhl & , VA1 T8 & | 7 &l AAR IR BT SV < B RN Bl T
PR FHAT 2 | IR IR 3 IBI 81 A1 9T 3T FHS 8 [ g &
3Mfres gaver 3iR fegw &1 ud& afth — =18 fham 81, AvigR 81, 918 ag
JENT I aTe B —a8 IS WU F BIs IBTA of 81§ 2 Tel of a7 | Ay
14 51 G TS DBl Ol & [ TART Il O] IS 9T | ST W TR <20
B TR A% TE 8 Al qalfe a8 Ffead a1 ® {6 9ed eRe Sore 7 o
i BT, Fo7 T H1 a1 &1 81 2, SHB! Sa1 & fow T e & |
A , 3T Ahdl TN AT H fHea &7 e 22 ufoerd & o 89R ddhe
N Sde AW R $, S 3S 70 RIS B 1616 H 7, Sl 89X 70
PRI AN PN R AMART 2, I7b1 22 Ulcrerd & e , ST 1T 781 e
el | i1 93 &1 FTTT WeaiT el BN SIS H &1 @ , S ST of fow T
fAeraT 8 | 89 A1 € b Aapel BN ST 9 | Rl 8] 96 ? 19 <IeT i
Rems=a &1 3l TEX AR &1 TG a1, AT TG AR ITHT IATGH d
A1 Ffega wU | Favel TR IS Wl TG olfdh fhAT &1 91 81 X8l & 2 Sl 22
AR el TR ITUTE H 3T ANTE ¢ &1 & SHHI 3 R B L § 2 70
PRI AT Bl B M9 SATe] e <3 ? g8 wara] fewdn 781 it ve1 gafey
31T fhaTe HaR SATGT WReMH 8 | § H&1 918 g {6 GRaR 7 Sl s fau §
ITh! FE! AT §Y T8 RIg B < b BHR <2 4 Sl 70 RIS A SATET ANT fBAT
B T , Sl ASIGR & , Id fod fha A8 & , 39 <A1 3fbs] Bl & gU I8 g
PR S | AR FEI OR <@ & A1 89 9+ fharl e R &1 S g |
35T IADT 3 T 81 & , I8 AFH Bl WS ol 2RId 7 721 € iR 39T
PR IS & b IHD! B & I S SHD! 8] (Held & | SAD! B Al
A fopfl , I8 IHP! MRS &I JEd 2 sAfey fohar o fRafer Ot & | o =
BB AT, ST AT BT 2T {5 10 TR SART 319 HHT Y Ig T 96187 , 39
WRBR - 78] 9141 |

(a¥Taf wEied dierE g

IR TR PRIS WY BT Ga] GHATRAT Bt A< 0 af < &1, 3937
al ¢ a1 IR B9IR HRIs U Ui 99 , offh e o1 781 foar iRk wwe=
g, ag
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oot fpari & e g &, I8 Y Q=T U | T §9R <9 & 94l feari
BT IRBR S GHT o (129 BT & , T8 (A 87 B ATl I8 FeIe &l
2 o e &1 Sa@! W<t BT S HA < 9 &, ST SITeT BraaHe el § , Al
W S wHiF Hou WRPR BT SRl § , 1 WWHR I§ GAead w unlt §
1o a8 9T qo Al SH! (el R8T & 2 917 B Bel W gq (U8l |1 o,
g 1 B § IR1ER B AT S & [ i IRHR gRT 9 g 9ifvd faman
ST B, AXBR DI SFHGRT T81 FHS (6 98 F9T Hog a1 &F | B9 941
forami & fire ST — << foraml &t frerar & | O R # &9 _rae <t 9t
TR DI $YA TEoiil 2 T Bl IR 37 AMbs! A T8 gaoril | 9 B THR
P MR TEAT & MMIH FI A A SRISHRY & ATl § ST TSI — &F fohe
JISHTR S 87 314} doret %1 Sft 9a71 38 & fh U PxIs IR g ANl &l
ISR < faam | qam fig SR <, § AN <a1 g | e & 3 o faam 2 dan
&3 W AR a1 ? il & &5 7 o a1 2 g ST A A< f3a1? S A o
fean 2 IRERY e & ) e 2 ford o faam 2 SR &1 Aded ISR
BT © | $1d a9 371 31 Adeld ISR 781 Bl | 98 91 g 6 31 feaw
firen g <ifep=T 3y I8 & fh 894 U BRis IR g oAl &l RIS < faam
2, [Icpe Udhed * 2 | gUH HB! (Bl UBR B Fedls el & SaAT 3 A
2, I3Ig RS — B J &5 4 SBIH TP PRIS IR ARG AN Dl ISR
a1 & | 7Y SN AU < BI SRS & | g S b SIRY A € 379 (U
S BT RIS BT FHRIT BT GX PR Fbdl & | I8 AFATE H ... (FTEH )....

7} <ier O M : I8 * vres T8 %, AedTs 81 © U8 B |

37} 1 THT BIRE : 3R, H ATYD] ATS 1 B8 BT § olfb I 8 , I8
FE BT E | 17 et cafeh a1 - 718t foran 2

S U : H * 2o BI BT AN E | Y8 A1 Wl A8l & , VAT e |

it AT 9B BIRNG : <Ifeh A foedt wafch o1« 781 e |

it GHTAR @ IT TTes AP Y8 ¥ Mahel, I8 ABT 81 2 |

S} AT FHY HINTG : gyaTe A18q | A g SN B (R g7
A 2 | BT DI A BT & [ I 89 hiee BTs il — Sl A fHam
219 fpa &9 8 2 RiFd 1 S Tes w44 & SaTeT S © 1 © 8 8
I U | 98 BH AN P UTH &l Yebs ST 811 | Il , &1 Uhs Tl bl
3T I A1 T IAD! A1 7 | 39T =yon ot freet |rer i a1 ot {5 foram
ST T T & , S IR B9 9 TITLI TS G X offhT g8 4] b e gall &

3R 314} T Ashgfg SATST T & | 31T b T2l 3Tl 2 MR AT Wl ARDR 4 1
PIHEE B fhEATPI A

* Expunged as ordered by the Chair.
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IR I G © | d I T8] B8 I8 o fob 9 URerd IR fean e, dpe e 2 o
B9 9 IR 3”1 & foTg db1 9 1gR1g 3R B & oifdh H oy Ffead w9 4
PEdl § & I8 TR T8 & I b I k0T frel A1 7 firel | U1 I
PITRICT A fierar § oifdh w9 a1 98 © f& S9) Bdd & T S9! et |
S LI How MY < XE ¥, 918 319 % i T ¥R ¥ Afee g8 ghfead 8 fh ag
HHT oI IHD] el 79 IHG! 2RIId $O 96 Aol © | Tob PV 2y o af
I8 Pel B [ 39 TRBR HI HeM {99 AR 6 , 318 U9 UH 3iR fI3a §& &
SIRT ¥ I8 9 21 2 1 ATeil BRIS AN Bl BT & B | 8T 9Q | 89 1
I T SHHT W AT, 399 Bls I T8l § 990 S fha™1 BT ISR 3T
T P | BT A I ? 31T 31U U S RIS H SATET dRISHR & Sl BT T8 &
3iR 3T H &1 < U132 & qfch Sl ASTIR W1 gL A, I W 8T 2 |
Y ST H 3 ARl AR BT SRISHR $R AT 8 3R g S & o7 31
IE e € 5 & STD! 0T B G S | AT D! IE TS T | HaS FOT
S B AT EN € | AT ST I & o I forg ST a7Rfer &t &) gt o,
qE 3MY IR TSI Sff %8 & | I8 31 3 ff %8 & 9 Sl &l | 37a IR
IIOIR Wi &Y | 99 <20 &6 IR @iel {4y oy =l & foy o arge amg g9
< H | I Y SN YD J&T AU 2 3P oY I aR1ER §a Bl S8 6 |
R AThS A W G 8 b § 319 &1 P Sfichs qAHT ATEM , TSI E
3MI@T AXHR 7 Sl TS AU & | ST A1 3R BRATSY | Faeh H TEl g aAfeh
FE F UG I § | ] AR FHR 7 16,699 AT FTRIRT & 3R 22,981 9 T |
feHTereT uare # 11,092 =T & 3R 6,340 & & | USTE 71,091 21 & MR 83,595 &<
g — S Oofid & 1 3 319 B & 3MHS § , WX 3PS Tal § | $7T9 Sl ISHIR &0
BT AT AR TISel AR AT ST AT I8 A A1 & BRIg & MR S~ IRE oA
I9H W §8 & , 3T & S MURT 9 © | BART A9 el SI1eT © | BHRT
feaTa & fob ST ammuast ¥ oRg e off STH 9/ 319 121415 G & PRIG 93 © |
I S AREH ST o §U Y, I IRISHIR 81 Y 1 M0 TRBIRT e al 5 B
81 faU 81 599 DI o T8l © , 9 3T g8 B fau & | 1 V) FRRafr A anmuepr I8
31T B 5 &1 Ta dRIs TR ARd ARl & IR AT 7, 9 egd yw H
ST aTell JATh ST & | T8 § A1 Aol § b MU $B BRI a4 BT Goid STex
T i1 <Tdl 3§ WS 99 I8 € | I8 <11 {6 Il 991 — I s 99 81 & I
Al 3779 JISHIR < %2 & A1 I8 W AU 4ol & | 74 g1 — Tt A+ 4 B4 81
1 T | JATRIT BT HTH U AT Bl & | SHH Plg IISNIR oI el gonl & |
QIR SBTAT H 319 S el — Uadh] TS a1 38 & , 9 dedl — Jadh! ASdi
TR A 1 g SR G0 € | I2 B BM SR (93T & clfdh ISR B
iR A oo forelt o1 1S ®1 71El = €, a1y I W) afeg |

S goIc # @ 91Y MY € iR Yol f 4 81 %2 © Afd a8 4=
BET A, IE $O o] gl & | IFH I 7Y Sl AR W BT SFJA
TR, 98 A1 989 B 2 | Sl AT SN F AT Tl § , IR —
AN & , IHD] G&IT 984 ¢ 5 © 113 TWRE , 50 3RF , 71 BRIS HUY B
3 JATATSTANTT G TR , i Sl IR — STIISHRIG W4l 2 , 98 32 WRd
23 3R 63 HRIS WYL |
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1 S 3179 AT & BRI el qeh MR el g R T | 3TYDT SIS
Gt dl T [IRTE W &TST SAT&T 8 iR Sl IR — SIISHR @l 8 , 98 9gd
FIIAT AT & | ST 37T I d1d P HE Fbdl © (b BH 3T T qAT S
IRPR S G & , PH P S © 3R ATATSTARIT W BT 10T | AfpT 5qH el
W 59 ad &1 76 T8 2 1 39 I8 I PR § AGA 2 Y§ ol Q@A A
SETE <@ | $El W gal 78] goldl [ I8 UH1 Bl | AT ? 39 had
Solaer & Y, AN ol 94 A X & [T, A AR 91 PR YE & | I8 I8 &l
I & | T§ ABaa BT AP 8 3R I SADbcd DI ATSeA & | I qoIe
P FATEISIT I Al T &N A1 & | S IFD! YT & SAD! BIIH el W7 © |
AT 1 3T BIIH &1 1 & | 1 goTe IR 89 gl BR I8 & THH aldl
dieax , I8 59T H, <9 H, AR # fred 919 &1 9 ooR 9 <81 7 1 O
RAfr & 39 Arepe= 1 faR1e PR IE & , ISP AT BR T8 © 3R SHB!
T FR YT ¢ | AIORG Il B! 9gd SHIE 3l 1S B | e avi A g qwn
fe TS axgelt 1 YT e fobaT X871 & 1 3779 Hed & fd 89 o =1
B HH B I © SARI 9gd BH oI "] BT | oifh MMIT IS HIe]
Fem , 7' ff¥aa mife | 9f% et agferat gt 72 € | oy agelt o e
UTd & 3R Iell HH B &b BRI (T wY A AIST 5”9 "1eT 9 |
HEIGAT, AN A SAM IR AT BB N T

ot GUTIf : Ut s ft BINETR |

1) THT SABR BIRMD : 379 , § b a1 (1S =1 =1 |
oY UL : 9t ARTT, Al AR |

S JHT THR BRI = Y 371 T I8 &A1 Al PR 81 & Sl RG] X7
A 8 1ol AT, S9! AT IS1 GER TS 8 | HBl GER TS © 2 Fl 981
T T HRIS IRAR, HT A HR 2 82 T FRIS DI I 377 A
ST & ST IRy U F TS GiIRE ol B o , 39 I T
JQTHRY &1 PRIS BRI ST 32 © | STovd df 3fY Uiy , B2, A1 hRie IRARI HI
2, ol U ST U <1aT T & T org e9Ry didivet &l R Hrot ger
TS &, AN BIHI IR UR & , I8 STaT AHT AT 3R T g PR © |
MY 3FR fHAT BT BIIGT HRAT AT & Al 3MYBT YTl 3R Siofel &b &
PH B TS | 3T BE< € (b 3T §H 3TT B H I8 T8I T & <l AT 78|
@I T, TRER BT & o7 & ? 3R 3MMT BRIl AR Bl FHIoId T8 B
AP © , STl DI HIF TSI (AT DI BRIGT el Ugdl Fad © al
3T g8 AXPR 81 RI Il 57 BIRSY SHBT | I P &1 W81 8 | HoRTol (3757
S, JATYHT FIT HEA1 & , B &1 Xl & 1, SIh HE I8 & ? FHIINI Sff , § g9db
o e axat § 1 o1t va Ut 91 & 6 519 Soff & 919 9ed © a1 8%
IS B BT Tl & | TS SIoTdl Holl 8 , R IFD! BIAT IRIER qeal]
Tl ST — 379 JATIHT I8 VAT IR (3471 8 o6 89 Sivfed , Ugiel Bk gav
HHAT R, TS 19 IR 1 AT$! — 980 Al s! @ W2 I , I8 WS R Sl
T2 T, A1 31 ST B fed Pel § FR T2 € oM I8 feeR die @ € 2 Wi
T[S aTell HIE I AT HEGH HIE ¢ |
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e Well Y e BRI , WA TSR dTed BR AT MR BIS DY, ATH ST Al
HR T8I BT & | FHTART SF , TATAY H 3 RATIET b FRTE HRAT § AR 37T
Tl GH BRATE | g |

SHRIMATI S.G. INDIRA (Tamil Nadu): Thank you very much, Sir,
for giving me this opportunity to speak on the discussion on Interim Budget
2004-05. First of all, I, on behalf of AIADMK party, welcome the Interim
Budget for the year 2004-05. Sir, this is the right time to appreciate the
Budget when it has given importance to 'Panch priorities’, that is, enhanced
employment, and eradication of poverty; a second green revolution in
agriculture; infrastructure development; fiscal consolidation; and greater
manufacturing sector efficiency. I welcome the extension of the coverage of
Antyodaya Anna Yojana to furthermore 50 lakhs BPL families. I request the
Government to come forward to give full financial assistance to similar
programmes implemented by the State Governments with their limited
resources. I also appreciate the Government for the added allocation to the
tribal areas under the Scheme. I also appreciate the Government for their
decision to upgrade a medical college in Chennai to the level of All India
Institute of Medical Sciences under Pradhan Mantri Swasthya Suraksha
Yojana. 1 request the Government that these measures may be taken up for
implementation in the present financial year itself. I also appreciate the
Government's initiative in lowering the rate of interest for the farm loans for
the agriculture purposes, and liberalising the mortgaging of the entire land
holdings. I appreciate the Government's proposal for the special promotional
campaign for Self Help Groups, which is very much useful and essential for
the women sector. So I appreciate the Government for this special Scheme. In
order to revive the Tea industry, the Government has come forward with the
revival package, to provide Special Tea Term Loan repayable in five years,
which is also a welcome feature. I welcome the Government's decision to
constitute a National Cattle Development Board with the appropriate
budgetary support. I request the Government to provide full financial
assistance to the State of Tamil Nadu where our Chief Minister has launched
so many cattle development schemes. So we need financial assistance from
the Central Government in this Scheme. The Government have now decided
to set up four global standard international convention centres through public-
private partnership in Mumbai, Delhi, Goa and Rajasthan. Here, I must
mention that we, in Tamil Nadu, are having so many historical places,
historical temples as tourist spots, so I urge upon the Government to come
forward to have at least one convention centre in Chennai. Sir, this is the
requisition of the State of Tamil Nadu that the city
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of Chennai is facing a major water crisis. At present, storage is the lowest as
compared to the last 55 years. Now, we are having very less storage.
Recorded data is available in this regard. The Government of Tamil Nadu has
submitted a detailed memorandum regarding this. The hon. Chief Minister,
Puratchi Thalaivi, had written to the Prime Minister and the Deputy Prime
Minister requesting assistance for Rs. 700 crores from the National Calamity
Contingency Fund to tackle the crisis. Immediately, the Deputy Prime
Minister has announced that Rs. 50 crores will be provided initially to tackle
the water crisis in the metropolitan city in Chennai. ...(Interruptions)...

SHRI NILOTPAL BASU: Sir, for Kolkata, there is no money for
water. But immediately after alliance, Rs. 50 crores have been sanctioned to
Tamil Nadu,

SHRIMATI S.G. INDIRA: The water crisis is very acute in Tamil
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Nadu.

SHRIMATI S-G. INDIRA: Sir, it is your duty to raise a demand.
You can claim. We have claimed it and we got it. (TG ) ....
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SHRI NILOTPAL BASU: I have no problem.

SHRIMATI S.G. INDIRA: Sir, in this regard, our demand was Rs.
700 crores, but only Rs. 50 crores have been sanctioned. In the city of
Chennai, the Chief Minister has taken all steps to ensure the supply of water.
She has issued necessary instructions in this regard. They are supplying water
to the metropolitan city through lorries and a sum of Rs. 60 crores per month
is being spent for this purpose. But only Rs. 50 crores have been sanctioned
by the Central Government. Our demand was Rs. 700 crores. This is for your
information, Sir. A Central Team should be sent immediately to Tamil Nadu
to make proper assessment of the situation, because in the metropolitan city of
Chennai, we are facing an acute water shortage, even in this season, and if we
compare the situation which is obtaining as on today with that of the situation
which would be there in the
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Months of March and April , we won’t be able to tackle this problem ,There
has been repeated failure of monosoon in Tamil Nadu in the last few years.

(Interruptions )....
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SHRIMATI S.G. INDIRA: The year 2002-03 was extremely bad,
which led to a serious drought. All the 28 districts in Tamil Nadu, except the
metropolitan city of Chennai, have been declared as drought districts. The
Centre provided assistance under the NCCF, and the State Government took
up the drought relief works throughout the State. The said drought relief
operations have been well appreciated. Now, in the current season, the south-
west monsoon and also the north-east monsoon have failed. In 2003, there
has again been failure of monsoon. We are also facing a lot of problem. This
is a very serious problem. Again, several districts have been affected due to
the failure of Karnataka to release the legitimate share of water to Tamil
Nadu. The people of the Cauvery delta district have been affected. The hon.
Chief Minister of Tamil Nadu has written to the Central Government
regarding the drought situation prevailing in Tamil Nadu. A memorandum
has also been submitted for relief assistance of Rs. 1584 crores and
foodgrains of 10.8 metric tonnes to take up the employment-oriented works. I
request the Government to immediately give the assistance to Tamil Nadu to
enable them to take up the drought relief works.

The problem faced by the small powerloom weavers is very serious.
Here, in response to the request of the State Government, the Government of
India has exempted the powerloom sector from payment of excise duty for
the first clearance up to Rs 25 lakhs, if the annual sales turnover does not
exceed Rs. 35 lakhs. But the Chief Minister has written that we need
exemption up to Rs. 1 crore. This request should be taken into account. This
is our submission.

Sir, there is a serious water problem which is being faced by the
people living in Chennai and other metropolitan area. It is a chronic problem.
Our Chief Minister has also written. Chennai has no reliable sources.
Desalination is the only option because there is no other source
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for getting respite from the water problem. Desalination has high operating
costs. It will be difficult to set up the project at high costs. Tamil Nadu is not
having much finance. It is estimated that a 300 MD plant will cost Rs. 1,500
crores. The capital cost should be funded by the Centre. It should provide a
special grant. This is our request. This also should be taken into account
while finding a permanent solution to the water problem.

Another serious problem in Chennai is the emergence of slums. In
Chennai City, slums are found on waterways and roadsides. So many slums
are there, and the people are suffering a lot. Slums are found on the roadsides.
These slums have to be relocated. The Government of Tamil Nadu has made
a major effort. However, the problem is very huge. Nearly 60,000 families
have to be relocated at a cost of Rs.1,000 crores. The present Central
Schemes like VAMBAY and NSAP do not provide adequate resources. They
do not satisfy the people. Just as in the case of Dharavi in Mumbai, for which
the Prime Minister has announced a special grant of Rs.500 crores, an
announcement should also be made to provide a special grant of Rs.500
crores for relocating the slums in Chennai. This is also a very serious problem
in Chennai.

The Government of Tamil Nadu has also requested for providing
support to restructure the public finances of Tamil Nadu. Under a scheme
authorised by the Union Finance Ministry to permit right sizing of the
Government and for fiscal adjustment, the Government of Tamil Nadu has
requested the Central Government to provide additional market borrowings
and grant support in the current year. Tamil Nadu has undertaken fiscal
reforms to set right its public finances. I request the Government to provide
additional market borrowings and grant support to the Government of Tamil
Nadu for undertaking these fiscal reforms.

There is a serious problem regarding excise duty exemption for the
residual fuel oil. Three Independent Power Producers are using LSHS for
generation of power. They are given some exemption. In Chennai, we are
having three IPPs, namely GMR Power Corporation (P) Ltd. located at Basin
Bridge in Chennai, Samalpatti Power Company (P) Ltd. in Dharmapuri
District, and Madurai Power Corporation (P) Ltd. in Samayanallur, Madurai
District. The excise duty on residual fuel oil is levied at 16 per cent.
However, exemption is given for those IPPs who got permission under the
Electricity Act, 1910. But the above three IPPS got permission under the
Electricity (Supply) Act, 1948. Hence, they were denied the exemption.
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However, the IPPs were contesting for exemption, and no payment towards
excise duty was paid.

However, it was clarified in the Central Excise Notification No.6 of
2003, dated 1.3.2003, that the exemption of excise duty would be extended to
the IPPs which got permission under the Electricity (Supply) Act, 1948, but
the exemption would be granted prospectively, i.e. from 1.3.2003. The IPPs
as well as the Tamil Nadu Electricity Board were requesting the Central
Board of Excise & Customs, New Delhi, to grant exemption of excise duty
on LSHS procured by the IPPs for the period prior to 1.3.2003. The hon.
Finance Minister has mentioned in the last line of paragraph 36 of his Interim
Budget Speech, "I believe that a suitable legislative measure for retrospective
exemption of this nature should be considered". Our request is that exemption
should be given prior to 1.3.2003 because if we get exemption, we will be
benefited and we will get exemption to the tune of Rs.225.55 crores. It should
be made clear. Though payment of excise duty on residual fuel oils procured
prior to 1.3.2003 was demanded by the Excise Department from the IPPs, no
payment has been made by the IPPs. If we get this exemption, we will be
very much benefited. I, once again, welcome this Interim Budget and the
State of Tamil Nadu needs all financial assistance for further development.
Thank you very much, Sir.

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Hon. Chairman,
Sir, due to political compulsions, instead of dealing with a full-fledged
Budget, whether we are willing or not, we have been forced to deal with an
Interim Budget. The Government expects that the inflation would come down
to 4.8 per cent of the GDP from the budgeted 5.6 per cent. The Government
expects a revenue deficit of 3.6 per cent. The Government expects a GDP
growth rate of 8 per cent. The increase in the interest payment will be 5 per
cent. The Government expects a growth rate of 12 per cent in tax revenue.
There is an increase in the tax revenue. The reason for this increase is the
payment to the tune of Rs.11,000 crores by the corporate sector. In the excise
and income-tax areas, the receipts have come down by Rs.4,000 crores in
each area. As far as the non-tax area is concerned, the non-tax revenue has
increased, but this is one-off income. The reasons for the increase in the non-
tax revenue are (1) the telecom licence fee; and (2) decrease in the food
stocks due to relief measures and export of foodgrains. I would like to know
from the hon. Minister how much subsidies we are giving to those people
who are exporting foodgrains and how much subsidies we are giving to the
people, the middle-class families,
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who are taking rice from the ration shops throughout India. At least, you can
supply rice to all State Governments at the rate at which you are supplying to
the exporters so that the common man throughout India will be benefited. An
Infrastructure Development Fund has been created to develop power
generation, tourism, telecom, airports and roads. It clearly shows that we had
not got the FDI that we expected to develop the infrastructure in India
through liberalisation and that it has not yielded the result that we had
expected. If you want to understand the problems of small industries,
pharmaceuticals, biotechnology and software, you have to invite them.

Regarding agriculture, small tea-growers are now getting Rs.8 per
kilogram. Earlier, the Central Sales Tax was reduced from 4 per cent to 2 per
cent. It needs to be considered. In my State, Tamil Nadu, the sales tax has
been reduced from 8 per cent to 4 per cent. It also needs to be considered.
Then in the East European countries, there is a demand for Indian tea. I have
already requested the Government of India to see to it that the Indian tea is
exported to the East European countries.

Now I come to the BPO sector. To establish a Call Centre in
America, the total expenditure comes to 57,600 dollars. To establish a Call
Centre in India, the total expenditure comes to 8640 dollars. For an American
who is working in a Call Centre, they have to shell out 75,000 dollars, and for
an Indian working in a Call Centre they have to shell out 15,000 dollars.

Recently, America passed an Act for curbing BPO. When the
Government of India talked to the American Government about it in June last
year, they said that banning BPO was a bad policy. The US Trade
Representative, Robert Zoellick had said it. They have gone back on the
assurance given to the Government of India.

I would also like to know about the Monsanto episode. Monsanto has
declared that they have got patent right of the Indian wheat. It is called
NAPHAL. They got this patent from Munich European Patent Office. If you
are not going to object to it, I feel the Indian agriculture sector, particularly
the wheat growing areas are going to be affected very badly. The last date for
making an appeal is 21* February. If the Government fails to do so, then the
wheat growing areas in India are going to be affected.
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The other important area is gold and silver. Here you have given some
sort of relief. I can understand it. I do not know as to what is the rationale
behind reducing import duty on alcohol. I am not able to understand it. I hope
the hon. Minister would enlighten me when he replies to the debate.

Now I come to the Salem Steel Plant. This year, SAIL has earned a net
profit of Rs. 2,000 crores. Now they have given financial assistance to some
other steel factories from the SAIL fund itself. But they have asked the Salem
administration to get loan from commercial banks. They are paying heavy
interest on that loan. If SAIL comes forward to repay the loan which the
Salem Steel Plant has taken from commercial banks or if the Salem Steel
Plant is given some loan at lesser interest, it will become economically viable.
It is technically feasible. Therefore, it should not be privatised. This is in the
national interest. If you give it to the private people, you know how the
private people behave. Therefore, it should not be privatised. That is my
humble request.

So far as trade deficit is concerned, from April to November, it has
increased to 11.2 billion and in the same corresponding period, it is only 5.5
billion. Then the external debt crossed 110 billion.

There is a duty cut on imported raw materials. I welcome it. But, at the
same time, the Government should see to it that the benefit of this duty
reduction on imported raw materials goes to the consumers. We have to find
out some mechanism.

So far as Waste Land Development is concerned, it should not be
given to the private sector. It should be given to the landless people
throughout India. If we give Pattas of the wasteland development to the
landless people, particularly the agriculture labourers, only then the people
will be benefited. Only then can we have the result that we expect.

Sir, in the banking sector, there is an inconsistency. If a bank already
exists in India, then, it gets the FDI up to 74 per cent. But if anybody from the
overseas comes to establish a private bank here, then, they can get FDI up to
100 per cent. This, I feel, is the anomaly in the policy. I feel that even our
existing banks should be entitled to the same limit.

Then, as far as the NPAs of the banks are concerned, how much
percentage of it has been reduced by collection and how much percentage
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of it has been reduced by provisioning from the profit of the banks?
Provisioning from the profit of the banks is totally different from collections.
Therefore, the difference should be there.

Then, I come to some important issues pertaining to textiles. The
powerloom sector throughout India is suffering. Actually they wanted to see
to it that the Sales Tax is abolished. Also, Sir, I had been repeatedly
requesting the Government, -- in fact, this is the fifth time I am raising it here
-- that the excise duty on yarn should be reduced. When the duty was four per
cent, I pleaded with the Government to reduce it to 2 per cent. But instead of
reducing it to 2 per cent, they have enhanced it to 8 per cent. There is also 15
per cent additional duty on excise duty, in which case the effective excise duty
becomes 9.2 per cent. Now, most of the spinning mills are only in the South.
But the weaving mills are in the North. The problem is, the waste cotton is
important. For import of waste cotton, they are now charging 15 per cent. In
the same way as we have the wasteland, we have the waste cotton. Sir, there is
15 per cent tax on import of waste cotton, while on import of cotton, it is 10
per cent. There is a lobby going on in our country. They are not the real
producers of cotton. They are the exporters of cotton. They are playing
mischief in our country. That is why I am saying that this import duty should
be reduced. What I feel is that if the import duty is reduced, the cotton
producers are not going to be affected. It is only the exporters of cotton who
will be affected. Some seven or eight years back, the Consultative Committee
on Textiles had recommended that the Government should consider taking
into account how much of cotton was consumed in three years' time and
ensure that this much of it is retained in the country. If we produce anything
much and above this, these can be exported. That was the policy which was
followed some years back. I request the Government that they should review
the present policy and see to it that it is again implemented. Sir, the handloom
weavers are suffering; the powerloom weavers are suffering. The whole
textile industry is suffering. That is why I once again request the hon. Finance
Minister through you, Sir, that he must invite the State representatives of this
industry, namely, (i) the mill sector, (ii) the powerloom sector and (iii) the
handloom sector. You kindly invite all of them and find out what are the
problems confronting the handlooom sector. There is a real problem relating
to import of cotton. There is problem regarding excise duty. These things
should be looked into. Sir, frankly speaking, it is because a request is coming
from the South, that is being ignored. We are being discriminated. This is my
strong feeling. That is why I request once
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again that the Minister should call the State representatives of the textile
industry, and see to it that their problems are solved.

As far as tea is concerned, its export is essential. That is very
important.

Then, Sir, as regards water for irrigation and other purposes, I
request the hon. Prime Minister, though you, to convene a meeting of the
Cauvery River Water Authority. We have been repeatedly requesting for this.
It is not a request of any one political party. This is a request coming from the
entire people of Tamil Nadu. Two days back there was a report that because
of heavy debt, an agriculturist committed suicide. This is the pitiable
condition of the agriculturists of our country. Therefore, I plead with the
Government to convene a meeting, find out a distress management formula
and, thereby, save the agriculturists. That is a very important issue that is
confronting the state.

Then, as regards standard deduction for income-tax purposes, often
they have been saying that any increase is not acceptable. Here again, I feel
that there should be consultations held with the industry and the Government
representatives, then fix a permanent basic amount, and enhance the standard
deduction as and when inflation takes place. This should not be an ad hoc
decision of any Finance Minister. At least, the policy should be changed on
lines of what is prevailing in Australia. These are very important issues.
Apart from that...

MR. CHAIRMAN: Thank you.

SHRI S. VIDUTHALAI VIRUMBI: Sir, I will take only one minute
more. [ want to say something about Monsanto. Let me quote from the news
item Time running out for India over patent' which appeared in The Hindu of
31% January, 2004. It says:

"According to Christoph Then, a Greenpeace patent expert from
Germany, there was no real technological input from Monsanto. It
was not an invention. They just took the germ plasm from one of the
genetic resource banks in U.K., to which India has contributed free
of cost under various international pacts, cross-bred it and claimed
they had 'invented' a new variety with enhanced quality for biscuits
and chapattis. This is nothing but robbery and bio-piracy as it forfeits
the rights of Indian farmers and dismisses years of
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hard field-work. India's seeds came from the Indian farmers who
are known to exchange, save and develop seeds over the years'.

So, it is bio-piracy like we had aqua-robbery by mineral water people. This
should be stopped. The Government should take stringent action.

With these words, I conclude.

SHRI KAPIL SIBAL : Mr. Chairman, Sir, I rise to participate in this
debate on the Interim Budget and the Finance Bill.

Sir, we are everyday subjected to advertisements in the electronic
media about how good we are all feeling, and how India is shining. I have
nothing against that.

MR. CHAIRMAN: Everybody should shine.

SHRI KAPIL SIBAL: I have nothing against that. My problem is
only this, Mr. Chairman, ...

(THE DEPUTY CHAIRMAN in the Chair)
SHRI KAPIL SIBAL.: ...It is my misfortune.

THE DEPUTY CHAIRMAN: Am I a misfortune for you?, That is
not a very complimentary...

SHRI KAPIL SIBAL: No. I was completing something for the
Chairman. It is my good fortune that you are here.

THE DEPUTY CHAIRMAN: I will convey to him.

SHRI KAPIL SIBAL: As I was saying, we have nothing against the
campaign, which says India is shining and everybody is feeling good. But the
way I look at it is the following.

If after a long winter and several days when the clouds cover the sun
and the sun does not come out, the sun does come out and shine, everybody
rushes out from his home to enjoy the sun, the warmth of the sun. So, when
India shines, it is my expectation that everybody in India should absorb the
warmth of 'India shining', and if everybody in India absorbs that warmth, I
have no problems. Everybody will feel good because the sun gives us warmth.
And you all feel good after a couple of wintry weeks that the sun is shining on
you and you are getting the benefit of the warmth.
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But when we look at this Interim Budget, it does not even note those
sectors of the economy where people could not possibly be feeling good. Let me
give you examples. In 1995, 200 million Indians did not have enough to eat. In
the same year, 5 million metric tonnes of foodgrains, worth nearly 200 billion
dollars, were exported. Seventy-eight per cent of the world's malnourished
come from countries with food surpluses. Two in every five females over the
age of seven are illiterate. For this lot, India is not shining. Three out of every
five children are underweight and malnourished. For those children, India is,
certainly, not shining. Two hundred million children in the age-group of six to
fourteen, i.e., 43 million, out of 200 million children in the age-group of six to
fourteen, are still out of school. For them, certainly, India is not shining. And, of
these 43 million, 25 million are girls. For those young girls too, India is not
shining. Of the 900 million illiterates in the world, almost i/3"™ belong to India.
For them too, India is, certainly, not shining. I can go on and on with these
figures. The fact of the matter is, if you look at the Interim Budget, what does
this Interim Budget do? Which are the sectors of the economy that the Budget
targets? The peak customs duty on non-agricultural goods reduced to 20 per
cent; customs duty on coal reduced from 25 to 15 per cent; customs duty on raw
materials for making electronic components reduced from. 5 to 0.5 per cent;
customs duty on cellular phones reduced from 10 to 5 per cent; customs duty on
computers reduced from 16 to 8 per cent. Inland air-travel tax and foreign travel
tax have been abolished. I am just giving you some of the features of the Interim
Budget. Now, these so-called sops are targeted for whom. It is for those who
use computers, those who import computers; it is for those who travel by air; it
is for those who import electronic components for making other items. So, it is
targeted towards a certain section of the society. I am not against that. Mind
you, I am not against that. If this generates growth in that particular section of
the society, and because of that growth in the service sector, you get an overall
growth rate of 8 per cent, I am not against that. The point I am making is that all
your sops are targeted towards a particular sector of the economy, and the
largest sector of the economy is left out. Let me demonstrate that. For ' example,
if you carefully look at these financial proposals, rich families, upper-middle
class, corporate houses, foreign investments, all these sops are targeted towards
those, and 80 per cent of India's population is left out. Now, certainly, that 20
per cent of the population will feel good. I don't feel bad about that. But, what
about the 80 per cent? What have you done for them? Now, there are problems
in the Budget itself because the Budget
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gives these sops. If you are going to reduce the customs duty -- that is now
part of the budgetary scheme -- from customs duty, you are going to get
revenue resource -- to that extent, your resources are reduced. If you abolish,
for example, the Special Additional Duty, SAD at 4 per cent, to that extent,
your resources are reduced. Now, how are you going to make that up? Let me
just tell you what the hon. Finance Minister says as to how he is going to
make it up, and how far-fetched that is, because the total duty cuts announced
are expected to be an estimate of about Rs.10,000 crores. This Rs. 10,000
crores is a dent on Government's earnings, and it will be hard to bridge the
gap. The Budget deficit for the current financial year is going to be 5.6 per
cent. Now, if you are going to spend Rs. 10,000 crores extra through giving
sops of this nature --because your revenues are going to be reduced by
Rs.10,000 crores -- your Budget deficit will, certainly, go up to alarming
proportions. How do you want to bridge this gap? Let us analyse this a bit.
The five per cent cut in customs duty would reduce collection under this head
by about Rs.500 crores. Abolition of four per cent special additional duty will
result in a loss to the Finance Ministry of about Rs.3,700 crores, because the
Budget of 2003-04 has been estimated at Rs.3,757 crores from SAD. Now,
that you are going to lose because you have given a sop.

Then, the slashing of excise duty on inland air travel tax and foreign
travel tax would cost the Government Rs.1,115 crores, as per the Budget
Estimate of 2003-04. So, the revenue loss from other customs duties on coal,
nickel, project imports, IT goods will be in the region of Rs.500 crores.

So, the revenue loss from these duties means that the Government
would not only face the difficulty of reining in the fiscal deficit of 5.6% of the
GDP but the Budget of the new Government will also have to look for other
means to plug the gap for 2004-05. This is alarming. As per the cumulative
monthly figures of the Government accounts from April to November, the
fiscal deficit of the Centre touched 61% of the Budget Estimate at Rs. 93,656
crores. Non-Plan expenditure in this period shot up over 67% of the Budget
target at Rs.2,13,474 crores. It was 56.2% at Rs.1,66,000 crores for the same
period in the last financial year.

So, the Centre slashing of customs duty rates comes at a time when
its collections just averaged 8% at Rs.32,000 crores in the first 8 months of
this financial year compared with the Budget target of 14%. Therefore, it is
clear as crystal that duty cuts announced by this
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Government are clearly aimed at wooing a certain section of the community
for electoral gains. No measures were announced for the farmers and the poor
by way of reducing the prices of essential commodities. This is, therefore, a
political exercise that has been conducted by this Government in order to woo
the voter. And it is that that I take serious objection to.

Madam Deputy Chairperson, I want to make a fundamental political
point here and that is the following. I do believe that in India, unlike in
England, we have a written Constitution and under the written Constitution,
the term of the Lok Sabha is five years. Now it is very difficult for me to
swallow the proposition that we are entitled any time to dissolve the
Parliament for petty political gains just because our Constitution is based on
English pattern. I don't accept that proposition in principle. If our Constitution
being a written Constitution states that the term of Lok Sabha is going to be
five years, then you can reduce that term subject to extraordinary situations. It
is possible, for example, if you lose majority. Then, automatically, the term of
five years will be reduced and we will have to go in for general elections. But
it is not anybody's guess that this Government had lost majority. This
Government was in majority and there was no danger to it till the expiration
of its term in September. So, this Government must explain to the people of
this country as to why an election was foisted on the people of this country or
will be foisted in April, seven months in advance. They must give a reason.
At least, so far, they have not publicly stated as to why they have done this. If
they say that they did it because they won the three Assembly elections,
therefore, they thought it better to advance the Lok Sabha election as they
might get a benefit out of it, then I say with great humility, this is not the way
the democracy ought to function in this country. They must have a more
cogent reason to take to the people of this country. They owe to the people of
this country an explanation as to why they have advanced this election
because obviously there is no emergency that is facing this country or the
people of this country. And that is why I made this principal point because I
have already demonstrated how the sops are targeted for a particular electoral
gain. So, if you look at the political background, the advancing of election
from September to April, there is no logical reason for advancing it. Then,
you look at the Interim Budget in that context. There is absolutely no doubt in
anybody's mind that the whole exercise was done for the purposes of gaining
a political advantage. In this context sops are no worse than bribe being
offered to the people of this country to vote for
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them. I, as a Member of the Congress Party and on behalf of my Party, say
that this is unacceptable to my Party.

Madam Deputy Chairperson, I was absolutely amazed to read in the
address of the Finance Minister a statement, which to some extent amused
me, and I quote it. "The country's macro economic situation is better than it
has ever been in the last 50 years." Let us analyse this a bit what it means.
Why look at the 50 years? Let us look at the performance of this Government
in the last five years in comparison to the performance of the Congress Party
between 1991 and 1996 and see where the numbers are. As you know,
throughout the period of the five years term of this Government, the GDP
growth rate averages about 5.7 per cent. In comparison the GDP growth rate
during 1991 to 1996 was an average of 6.8 per cent. So, in terms of the GDP,
it has not performed better. Let us look at agriculture. In agriculture in the mid
nineties, there was a growth rate of 4.7 per cent. In the late nineties that
growth rate was only 2.1 per cent. We know for a fact that in the agricultural
sector, for two consecutive years, there had been a negative growth rate. So,
there too the situation is not better. Now let us Jook at industry. We had a
growth rate of 7.6 per cent in mid nineties and 7.1 per cent in eighties. As far
as the late nineties are concerned, there was a growth rate of 4.5 per cent. The
growth rate in the industrial sector was 8.5 per cent from 1993 to 1997 and 4.8
per cent in comparison to what it was in the last four years. So, in industry too
they fell far short of the growth rate than the Congress Party between 1991
and 1996'. The consolidated Government deficit was reduced from 9.6 per
cent in 1991 to 6.7 per cent in 1995-96. But in 2001-02, it shot up to 10 per
cent and the consolidated Government deficit is almost 11 per cent as of
today. Therefore, there too, the macro economy is much worse. Primary
deficit in our regime fell from 5 per cent in 1991 to 1.5 per cent in 1995-96
and in 2001-02 it came back to five per cent. There too the economy has not
performed better. In what way, therefore, is the macro economic situation
under this Government better than it ever was in the last 50 years? I do
believe that the Finance Minister stands up, speaks in the House and talks to
the people of this country, and we do have a habit of believing him. Let not
the statements of this nature be made when the numbers and figures suggest a
different story. If we start doing this, then the belief of the people on
institutions in this country will slowly diminish and that, ultimately, is not
good for democracy.
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Madam, let us talk about the agricultural sector because, I believe,
this is not really my own view, but it is also the view of great economists in
this country. I do believe that this country must address itself to the
fundamental lack of productivity in agriculture that employs 3/4th of its
workforce, but contribute only 1/4™ of the GDP. This is the heart of the
problem. During the last five years, in what manner has the hon. Finance
Minister addressed this problem? I do believe the Finance Minister has not
addressed it at all because in this Government and under this Government it is
only a part of India that shines, the rest of it is in darkness.

Now, let us look at the employment situation in our country, during
the years they have been in power. This Government is in power.
Employment in the organised sector has been reduced from 9 per cent to 7
per cent. As you know, of the total employment in this country, 93 per cent is
in the unorganised sector. Earlier, it was 91 per cent in the unorganised sector
because employment in the organised sector was only 9 per cent. We have
lost jobs in the organised sector to the tune of 8.8 lakhs between 1996-97 and
2001-02, whereas, between 1989-90 and 1996-97, the employment increased
each year with the creation of nearly 19 lakh new jobs in this sector. So, there
too, this Government has performed much worse.

Madam, the annual growth of private fixed investment was 15.3 per
cent in the mid-90s and it was 3.7 per cent in the late 90s. Fixed investment,
in proportion to the GDP, was 27 per cent in 1995-96 and 23 per cent in
2003-04. Growth in gross domestic and capital formation is 10.6 per cent in
the 90s and 5.3 per cent when you are in power. You give me one index in
which this Government has performed better. Therefore, it pains me to read
the statement of the hon. Finance Minister when he is gung-ho enough to say
that the country's macro-economic situation is better than it has been in the
last fifty years. Let me not start disbelieving a Finance Minister of this
country.

Madam, let me add only a couple of other issues. Every time sops
are given and you do not know from where the revenue resources are going to
come. This is not for the first time that it has happened. If you look at it
during the last five years, I can detail out the performance of this Government
in comparison to what it has promised to the people of this country. Let me
just start off with a couple of figures. The hon. Finance Minster is to be
blamed for the messy situation of the economy on fiscal management. A
shortfall in tax revenues of over Rs. 20,000 crores is one of
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the largest in recent history. Despite that, the macro-economic situation is
better than ever beforel In fact, if you look at the Budget Estimates and the
Revised Estimates, they make a complete mockery of the Budget process.
The figures show that the hon. Finance Minister over-shoots the revenue
deficit and the fiscal deficit target by almost 40 per cent and 30 per cent
respectively in the first three years. And, yet, we are told that the macro-
economic situation of the country is better!

If you look at the Budgetary targets for disinvestment that may also
make a pathetic reading. Let us look, for the sake of argument, because we are
not debating the disinvestment issue, at the figures. We have not even met the
target by far. For example, in 1999-00, your target was Rs. 10,000 crores.
How much did you realise? Rs. 5,584 crores. In 2000-01, the target was Rs.
10,000 crores. How much did you realise? It is Rs. 1,868 crores. In 2001-02,
your target was Rs. 12,000 crores. How much did you realise? It was Rs.
3,360 crores. So, that is your performance on disinvestment.
...Interruptions)...

SHRI LALITBHAI MEHTA (Gujarat) : Can you please give figures
for this year?

SHRI KAPIL SIBAL: This year, it is only Rs. 3,000 crores. And,
you say that you are going to get more because of the ONGC and the GAIL.
Don't challenge me. I know the figures. ...tfnterruptions)... I know the figures.
Don't challenge me on that count. ...(Interruptions)... You have to get that
money. Anyway, look at the FDI. You have been tomtoming about your
hundred billion dollar reserves, the stock markets. The fact of the matter is
that the FDI investment in this country is in a trickle at this point. Let me give
you the figures because I don't want to talk without figures. A comparison of
FDI flows, between 1992 to 1996 and 1998 to 2000, proves that the
Government's claim of 'India is shining' is not quite accurate. The net FDI as a
percentage of the GDP rose from 0.05 per cent, in 1991-92, to one full
percentage point, in 1995-96, which is a twenty-fold increase. Under the
previous Finance Minister, it had collapsed from 0.6 per cent to 0.4 per cent,
that is, less than one per cent. If this is the State of affairs, whom should we
trust; what figures should we believe; to which statement should we give
credence?

Now, let us talk about previous sops, previous schemes, and
previous talk about infrastructure development. The Government had assured
several steps in the Budget of 2001-02 to boost infrastructure.
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They said that they had put in Rs. 1,000 crores. Infrastructure Equity Fund
was sought to be created with a public-private partnership in infrastructure.
This is what was promised to the people of this country. What happened to
that? What is the reality? The Infrastructure Equity Fund was scaled down to
Rs. 300 crores. The public-private partnership never happened. No major
infrastructure project was launched, except the Golden Quadrilateral Project.
That is your performance in the infrastructure. You claim that 80-90 per cent
of the Golden Quadrilateral Project has been completed, whereas if you go to
Bihar and some other States, less than 30 per cent work has been done. That
is your actual performance on the ground. You have not spent even your
budgetary allocations. I challenge you, take any sector, between 1991 to
1996, on any front, where your performance has been satisfactory. I challenge
you with the figures. Now, let me tell you how you have performed even
when you had got the funds. The Ministry of Human Resource Development
surrendered Rs. 15,980 million. They could not spend it. And, this happens in
a country where 40 per cent of the population is illiterate, where girls cannot
go to school. And your surrender funds! That is your level of implementation
of your economic programmes. You talk about India is Shining'! Sometimes
I think why is it that politicians keep fooling the people of this country. Is it
fair that to get political advantage we are willing to do anything? Do we have
any moral principles left? I am not talking just of one political party. Why are
we, as politicians, doing this to the people of this country? Look at the
Ministry of Rural Development. You surrendered Rs.13,800 million. You
could not spend it on rural development! (Time-bell) Look at health and
family welfare. You surrendered 11,070 million rupees. You know, in the
health sector, we had been spending 1.49 per cent of the GDP, which has
gone down to 0.9 per cent. You are now, in this Interim Budget, saying, "We
will have six medical institutes like Delhi." But what about the fact that the
ratio to GDP is going down, so far as expenditure in health is concerned. In
the same way, you have performed badly in the social development sector
also. The GDP rate of growth -- you are worse off; agriculture -- you are
worse off; employment -- you are worse off; industry -- you are worse off;
manufacturing -- you are worse off. The rate of saving, in this country, has
gone down from 26 per cent to 19 per cent -- you are worse off. What is
going to be the generic growth in this country? The only thing that can
happen is 'investment'. There is no way to generate growth, but 'investment'.
You say that you will give concessions for import of components relating to
power projects. But who is going to invest, in this
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country, for generation of power? Ever since we passed the 2003 Bill, what
investment has come into this country? You talk about a billion dollars
reserve. My learned friend rightly pointed out, you are paying more rates of
interest on that billion dollar reserves that you have. You talk about FDI that
is coming in into the stock market. That is not coming in. I am sorry, the
investment in the stock market, that's not coming in from FDI. That capital
will fly, as you know, whenever there is a vacuum, the capital always fills it
up. Your earnings are not because of export earnings. Export rates have also
gone down. So, which part of the economy is shining? Yes, your faces are
shining. India, certainly, is shining. Sir, from where you sit, you certainly are
shining. You are, certainly, shining because you are under this belief that
whatever your leader says, you must accept it. If he says India is shining, you
have to accept it. In fact, do you know what NDA stands for? NDA stands for
'Not Done Anything'. And let me tell you another thing. ...interruptions)...
One second; don't interrupt me. ...{Interruptions)... Let me tell you another
thing. ...(Interruptions)... Let me tell you a home truth. This NDA has become
an NPA. ...(Interruptions)... It has become an NPA. ...(Interruptions)... Your
NDA is an NPA. ..(Interruptions).. It is a Non-Performing Asset.
...(Interruptions)...

THE DEPUTY CHAIRMAN: Shri Lalitbhai Mehta, you can speak
when your turn comes.

SHRI KAPIL SIBAL: So, don't fool the people of this country. You
have spent Rs. 250 crores on advertisement. And when you say India is
shining, who is it that you are referring to? You ask an urban consumer, who
has a variety of goods, which he can purchase. And he will tell you, 'yes, in
the market there are a number of goods to purchase, so India is shining.' You
ask a guy who purchases a Mercedes for which the duties have gone down.
India is, certainly, shining for him. You ask a person who buys a Maruti car.
At lower interest rates, he can buy one for himself, so, India is shining for
him. But, what about 70 per cent of the people of this country? Have you ever
interviewed them? Have you ever shown them on television? Have you spent
this Rs. 250 crores for them? You are spending the taxpayers' money to
further your electoral process, and, then, you tell us that India is shining, and
that you are feeling good. You, certainly, are feeling good. There is no doubt
about it. But come April, come May, India will still shine because of the
genius of this, country, but you will end up whining. Thank you.
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3.00 P.M.
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SHRI BIMAL JALAN (Nominated): Thank you, Madam. This is a
big debate because it is not only on the Vote-on-Account but also on the
economy in general. And, obviously, time is short, therefore, I would like to
be very selective. I also don't want to join the battle of the giants belonging to
different parties, but I must say, unlike Mr. Sibal, I did enjoy it very much.
And, from an economist's point of view, I think, it is healthy The fact that
there is a competitive pressure on different parties to show that they have
done better than the others while they were in Government, is welcome and
can only be good for our country. The fact that there is a competitive
pressure, there is accountability and that every party in Government is trying
to do better, or, at least, claim that its performance is better; that is healthy.
So, I have really enjoyed that debate. But, I don't want to join that battle.

I hope that a few points that I have to make, will be above party
because, I think, what happens to the country depends on the economy and it
is what we are concerned about. But, before I do so, let me also declare my
bias. I am an admirer of the present Finance Minister. I have worked closely
with him. I have worked closely with all the people sitting in the Officers'
Gallery and I must say that whatever little we were able to achieve in my
previous capacity was because of their wholehearted support and harmonious
relationship. I know there are lot of pressures, lot of problems in the Ministry
of Finance from different sides and, ultimately, a Budget is about balancing.
Now, whether that balance is right or wrong, I leave to different giants to
decide, but what I would say is that whatever debate that I have heard today
has been extremely rewarding, has focussed on the right points and some of
the points made are
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enduring. So, I will deal with two or three of the general points about the
economy.

I think, Pranabbabu, my former Finance Minister, made the right
point to my just erstwhile Finance Minister, Mr. Jaswant Singh, that
whatever, whether India is shining, not shining, but there is a continuity in
polices, that it is not an achievement of one Government alone, that it is a
continuity. If India is in a strong position, if India is receiving sort of
commendation of the rest of world, it is not because it is something that is
today, it is a continuity over a period of time and, I think, this point is
absolutely valid. Because, from an economic point of view and also from an
economic history point of view, it is possible for one Government to destroy a
country. We have examples. It is possible for you to do bad to the country. It
is possible for you to create a crisis in the country by bad policies. That any
Government, at any point of time, can do in the year. That has happened in
Latin America and in a number of countries abroad. But, to build a country,
particularly a poor country with a very large population like ours, cannot be
done in five years by one Government, or, for that matter, two Governments
or three Governments. It requires a long time. And, I believe that if we are in
a position that we are in, it is partly because of the fact that there is a
continuity, there is a purpose behind what our Governments have done.
Sometimes, they may be wrong; on balance, they may be good, on balance
they may be wrong. But, the country has had the good fortune of a continuity
in macro-economic policy. So, the real issue then arises is what is different
today. Why is India today claiming to be in a better position, I am not talking
about parties here, than was the case, say, 20 or 30 years ago. Now, I would
like to draw --Pranabbabu is walking out -- the attention of the House to the
history of India after 1956. Madam, 1956 was the year when we had the first
crisis, the Balance of Payments of India crisis when the Air India Consortium
was founded and so on and so forth. Memories are short. From 1956 to about
1962 when the Chinese War occurred, we were going around with begging
bowls. Then in 1965, the ship-to-mouth debate, and, then in 1973, we had the
first oil crisis. In 1979, we had another big crisis. Then, in 1986-87 there was
drought and high inflation. In 1990-91, we had another big crisis. The point
is, what is different about India today, and, I think, as Indians, we can take
some pride in it is that India is in a position where the kind of crisis, the
recurring balance of payments crisis, recurring foreign exchange crisis,
recurring food crisis, recurring oil crisis, that we used to have, is no longer
with us, and, that we can cope with a drought, we can
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cope with two droughts, we can cope with oil price hike, we can cope with
Middle-East problems, we can cope with border tensions, and, we can cope
with all these together. That is what is different.

I think while we deliberate on this issue as the other House is going
to be dissolved, it is not the achievement of one Government, it is the
culmination of the efforts made by everybody, and, I think, as Indians we can
really take certain amount of pride, regardless of the party to which the
Finance Ministry has belonged, regardless of the party which has headed the
Government, that today India, as a country, can claim that the shadow, the
problems, the recurring crisis of last 48 years or 50 years is over.

I think, Mr. Sibal is also right when he points out that some things
are happening but not everything is happening. Who can deny that India
continues to be a poor country, who can deny that our unemployment
problem continues to be high, who can deny that our literacy rates are not as
good as they should be, who can deny that one-third of India is still
persistently drought, desert or hilly who can deny about the inequalities of our
income. Then what is the difference? The difference is that today you have
the potential of handling these problems, which yesterday you did not have
simply because of recurring crises. If there is a crisis, it takes three years to
get over that crisis. In 1991-92 we did a tremendous job of getting over that
crisis but we lost three years, four years. By that time another crisis comes.

Today, I can say that, yes, India is not a developed country, there are
problems, the glass is not even half full, but that is not the point. The point is
that you have the strength, you have the potential, you have the ability, you
have the reputation, you have the confidence of handling these problems and
the credit does not go to one Government, thanks probably goes to just what
we are, as a country. Madam, this was the first point [ wanted to make.

My second point is about unemployment on which we had a very
important debate in this House day before yesterday for many hours. Again, I
want to draw your attention -- this is my professional interest, you also read
economic history -- that in 1956, when the Second Plan was launched, the
Planning Commission then planned, very distinguished people had said that
within 25 years, i.e. by 1981, unemployment problem would be over, and,
that the poverty of India would be removed. The reason why I draw your
attention again is that at that time there was unemployment, the
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Third plan was concerned with unemployment, and, that there is never a year
or two in which the country has not been concerned about unemployment.
This is not a new problem. This is an old problem. We had Governments.
You had Congress Government, you had left of the Centre Government, you
had right of the Centre Government, you had new Government, you had short
Government, you had long Government but unemployment remains.

We also had different policies in the past. Those of you who are
familiar with our Plans would recall that there was a time when this point was
made why not handloom, why not cottage industries. There was a time when
in a mill, a loom could not be replaced unless it was destroyed -- rather, it
could not be replaced, it had to be destroyed - in front of the Textile
Commissioner so that handloom could be protected. There was a time, I
remember, in the IT Department, probably during 1977-78, when
computerisation took place, computers were destroyed. It must all be handled.
There was a time during 1991, when liberalisation or globalisation took place.
But, has employment disappeared? So, you had different sets of policies, but
unemployment is still with us. Why? This is a large issue. So, I will just make
a capsule remark. This is because there is a difference between the haves and
the have-nots. The difference is that those who have employment, receive the
political attention and those who do not have employment, they do not
receive the political attention, except talks. Now, let me explain. Do you have
a trade union of the unemployed? Have you heard the unemployed going on
strike? Do you have a dearness merger with basic pay for the unemployed?
So, there is a problem of the haves and the have-nots, and the public choice
theory would tell you that the interests of those who are combined are always
politically more inspiring than the interests of those who are spread, the
interests of those who are in multitudes. You do not have a strike of the
unemployed. So, this is the issue that you have to debate; this is the issue that
you have to grapple. This is not a party issue. That is the point I want to
make. This is a problem of the haves and the have-nots, and the public
attention, choices, pressures, are for the haves and not for the have-nots. This
is a political reality in all the democracies, including this one. So, if you want
to do something, please go ahead and do it.

Now, finally, just three separate points which are again, not about
the economy, more about the Budget and more about the management of the
Budget. The first point, apart from these two larger economic points, is,
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in- the House, and, here I can say with a certain amount of personal
experience and personal knowledge also, that there is somehow a feeling that
the banks, the financial sector belong to Government. The point I want to
make to this House is that all the deposits -- banks have little money of their
own. They probably have 8 per cent or 9 per cent money. When the
Government says, "I own a bank", the Government's money, the
Government's capital is 8 per cent. Ninety per cent is that of the public. And
what public? Not the large public; not the large investors. Large ones are the
borrowers. That is the money of the small savers. Ninety three per cent of the
total deposits are below one lakh in most of these institutions. Yet, there is
always a feeling that somehow this money belongs to somebody. What I want
to say to this House is that when you are looking at the banking sector, the
word 'cooperative' is a very, very nice word. Who can be against cooperation?
Everybody loves cooperation. But whose money is it that you are doling out,
whose money is it that you are committing. It is the money of the people, and
the first priority in the financial sector and the banking sector should be to
protect the interest of that small person who is depositing with the bank. The
reason, every time, when this question arises and I think in the recent days
also that somehow banks, there is a tendency to miss this point. There is a
feeling that banks have somebody else's money, that it is a large-fellow's
money. It is not. The large-fellows are the borrowers. The small 'fellows are
the depositors. And, the policy must concentrate in trying to make the system
viable, strong and in the interest of that small man and that means that you
must prescribe the standards of performance, the standards of prudence, the
standards of capitalisation which are the best in the world. I mean, there can
be a failure here and there, but if you want to meet the interest of the small,
that is what you have to do.

The second point is, which is also connected with the recent
developments that there is a tremendous tendency -- and I am not excluded
from that, - that whenever you have a problem in a bank or in an institution,
merge it with a large one or with a good one. The first financial principle
worldwide is that if you have a problem, segment it. Do not put the bad with
the good. Because then the bad would also destroy the good. Every day there
is talk about some merger or the other of the bad with the good.
...(Interruptions)...

SHRI KAPIL  SIBAL: That is happening in the
NDA. ...(Interruptions)...
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SHRI BIMAL JALAN: I do not know, I am not commenting on it.
...(Interruptions)...

SHRI KAPIL SIBAL: I am making it on the political point.

SHRI BIMAL JALAN: I am not making a political point. That is for
you. I would request this House that the ...(Interruptions)...\ am not speaking
for the Government. Take the case of UTI. What is the difference? They
segmented the UTI into two parts - the good part and the bad part. And you
can see where UTI today is. Please, compliment the present Finance Minister
for that also. So I would say this talk of merging of the good with the
bad...(Interruptions)...

SHRI NILOTPAL BASU: ..at the cost of millions of investors.
SHRI BIMAL JALAN: Not, really.
SHRI NILOTPAL BASU: Yes.

SHRI BIMAL JALAN: If you had tried to continue with the UTI the
way it was, then it would not have been one million but two millions. Today,
you have been able to segment the problem and, please, take it from me, Mr.
Basu, that merging things do not help. If there is a bad egg, keep it separate.
Take the bad...(Interruptions)... Take the responsibility.

SHRI NILOTPAL BASU: I am not joining issue with you on that.
{Time-bell). But my point is that...(Interruptions)...

el AfaaT IRET (O ) : $T6! I 377ed © o fhedt 31 grem
TESA | ... (FIUH)

THE DEPUTY CHAIRMAN: Let the debate go on. If we are going
to have that kind of debating points...(Interruptions)...You asked him and he
replied to you and let it end. ...(Interruptions)...

SHRI BIMAL JALAN: I am simply saying that...(Interruptions)...

THE DEPUTY CHAIRMAN: You are making your point, Mr. Jalan
and you have the right to make your point and we have to listen to it. Then I
will call another person.

SHRI BIMAL JALAN: Madam, the final point, and I believe it is
non-partisan. But I want the House to brood it in the next three months before
we reconvene so that there is some substance to it because it will enhance the
inherent strength across the economy if we take the right
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decisions. This final point is not only for the present Finance Minister but also
for everybody else in this House. I believe that all incomes in the hands of the
person receiving them should be taxed equally. This tendency that we have of
taxing different sources of incomes differently, in a different manner, is not
justified on any grounds of equity or efficiency, Whether I get it from stock
market, whether I get it as interest, whether I get it from a fund or whether I
get it from anywhere, the tax rate, which is applicable in my land should be
the same. It can be zero. Then do not tax anybody. Or it can be 20, or it can be
25. But it should not be 35 and 12 depending on the sources of income, or
depending on individuals in any democratic society, you can make high
exemption limit. Make it Rs.20 lakhs, Rs.5 lakhs, Rs.6 lakhs, but anybody
receiving income in his hand irrespective of source of that income should be
taxed equally. If you want to give preferential treatment, give preferential
treatment to activities, but not to incomes in the hands of the person. Thank
you, very much.

it Tieht SMoTTE (SR URW ) : g=ATE HEIGYT, SidRH d9IC 2004-
2005 , A T #3T Sit &1 HI90T ol GHIE |, dic 9ol & e |
31 81 FhaT & b AT ST, 9% & [P , 7olgR, WigR Aoigy ,
faenedt , RregeR, THR, RIOR , gferd 3R anfeari & fawg ® sHfaw
# 59T o)1y ST § | HRIe T, fad #3799 o= & A MU |90 H HET §
o « T & YT F ST AR T80 B Hfear § 1« - {1 guread ART §
I # AR HA Sl A AT A g (b 39 € Bl TISIY ARBR B
BIRIBT H < BT ST Y@ A ToU — TSUIR A & , < & o 4
MBI T ¥ | AT U H 1 3R &R | 371 81T F I Hid 3R TcHAgg |
gs I BT | HEIGYT, 3AGY 3T AISIT &b A AT 3T Sff <1 S RIS
GT 6 A, G 6 vol. S BRie IRAR I & 39 QTR ST BRIS HRA Bl
P BT & , T8 UH 3T HeH © b IRBRI IS gard ® b 9T 26
RIS TRAR IATST TG XGT 6 A1 & | ST HRIS BT Saold al HE H2A1 St 7
e <t 24 TRIE & foIT B9 ) @R 819 @1 € 2 A 24 TRIS IRBR B
S STIGRAT ¥ ST 3R PRI IS §UE |

HRIGAT, ST&l dd ISR & JoT BT U9 & , FART T A3
B I H DI — ?ﬁ#ﬁqﬂﬁﬁwméﬁﬁmaﬁwwlsdl*llzﬁ‘rﬂlwlw
9 BT BT fhIT ST BT B | ST WeTE H2l T o1 941 X8l & , 399 § I8
Hﬁﬁéﬁméﬂwgﬁﬁaﬁ%ﬁmf&:ﬁ%ﬁ%ﬁmaﬁﬂwﬁ?«lwqml%‘oﬂcbﬂ
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W%lﬁﬂ@aﬁwﬁmwmﬁﬁm% WWW%@E‘
d & A ISR & Gorld fPeR 4 81 I8 € ? I8 WK Tedhedl H © | 377
EAT! DI S8 I$-9¢ SHaR AT BT TIRT B JATHT HAM H Rl gY € |
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T, Bl HHaRdl @ R oot faefia @ 18 &k Ria
frgfhal @1 15 ? AR1T A1 € P ST 9 U S U Bl WRBR TS © , foraa!
WHR IuHAl 7 faf e oxe WaR 7 Fgfhat <7 &1 & a1 T8 e
gfeh o BT B TR fHaT § IR TR ARGRI AIBRAT B d1.3MR.TH &
&RT 41 BH B BT IUTT fhA1 71 8 | HE 1S, $9H 39 AXPR 7 Sl g
ST, TG SIS , 31 fUes a7, AR a7 & AR S ARBRT SUHA
q Frefal far wxd o, 396 fedl & uiy pormE fHar 2 59 59 a0 &
R 9T &/ A% & BT |

HEIGAT, 31T 1 Bg U<l | Sferd AT &I, Snfearft ol &1 i &
a7+t TET et <27 © 1 37 ART BRI ST g7l T | 981 B <, BHIR) 98
TE1 ATl b Tie T & T&T b1 B9 BR W& § |

( SuTaHTeAS ( #ft e v ) Horf= gu)

39 UHR AR FHTST &b AT Bl a1 ff IR 81 & | 37T Y 919
anfeardY , gferd &1 7 BEl — HE! 979 AT H & 3R g ®F AT WH & forg
21919 ¥ IE WRBR g1 &, AR SroTdd BT S gedl AT 7, T IH
o5 PRI oiTrel R T AT fSa STATd 319 ©R1 / YbTeT B Bl
BT fHAT BT 3MU € 3T BT BRI ddf T BRb 39 TRId] BT oy
ST & foIU o TR A7 © | 98Iy , Aifh I8 IR Adhe! AR Aad
BT FATHR TS Bt B BT ¥ | T DI TS Hhaex F & HF g1 a8 & | b
TEHT T 3R Yeb UR ST b SR IR ¥ [T ST SR FHHT G-I UR a% bl
Rieel TR 3@ a1 oMY 3iR I8 & a1 917y o5 € wieh o 32 81 a1 § 9wer
: o I8 TA.S1.U B S BId & | AR1 8 A1 & (5 I T[S Wit haex gRI
BT ST BT T[S BIdA el dfcth T[E Fof I BT BIH DY I & | Afeh <2
BT ST FOTT & I9d & 3R STeg 8l TP 36T SiaTd Y <30 | %) X7 I8
QIH GHTAT , I AT Joic STl H f&d T8l & Ahdl § , STy H SHPT
foRIg ST E |

SHRI FALI S. NARIMAN (Nominated): Sir, during this debate on
the Budget, the hon. Members have attacked the Government, the hon.
Members have supported the Government, but I would appeal to all sections
of this House to congratulate the Government, not for this Budget, but for
nominating to this House such a fine, distinguished economist, Mr. Jalan,
who just spoke. He has made a signal of non-political contribution and
helped to raise the level of debate.

Sir, I have been in this House for nearly four years, and the single
fact that has most impressed me during this period is the consistent, low-key
and soft soft approach of the Leader of the House only to be matched with the
soft-voiced and eloquent response of the Leader of the Opposition. I have
great admiration for each of them. Despite great provocation at times, I have
never seen or heard them ever raising their

101



RAJYA SABHA [5 February, 2004]

voices or ever raising the rhetoric of the debate. And I often wonder, and I
tell my hon. colleagues why all of us cannot emulate these two leading
figures in this House of Elders.

The equable temperament of the Finance Minister, I believe, is
reflected in his speech on the Interim Budget. There are no extravagant
claims, no beating of the drum, except at least one of the concessions that are
announced is apparently given with a view to impending elections. He that
runs may read them. "The recommendation of the Fifth Central Pay
Commission Report that DA should be merged with basic pay wherever DA
exceeds 50 per cent of pay has been fastened on." to merge DA to the extent
of 50 per cent of pay with effect from 1% April, 2004 and is clearly a wooing
of a large segment of voters, namely, the Government servants, without the
financial implications of inflation of this very large benefit. I wish the
Finance Minister had used the same rational, restrainted language, which he
used in paragraph 31, when speaking about reviving upwards the standard
deduction for income-tax purposes. He said: This question needs to be
revisited." I wish he had said that.

But, Sir, having said all this, unlike my learned colleagues, I have no
figures to offer; I have no figures to refute. I have only some apprehensions to
voice. I have uppermost in my mind what the Finance Minister said in the
opening paragraph of his speech. He has said, "Growth statistics are very
important; they are vital inputs." But, for that reason, he says that it is
important for us to have, what he calls, 'gross national contentment' for an era
of distributive justice. 'It is-he says--the catalyst that motivates redoubled
national endeavour." I agree. I like this phrase 'gross national contentment'
because, as a non-party Member, it enables me to ventilate my apprehensions.
The country will see greater and greater economic prosperity, and, if you
pardon my saying so, without reference to whichever Government is there,
because I always believe that the country is always greater than all the
Governments it has had and it will ever have. The Finance Minister envisages
in his Interim Budget Speech that there will be greater national contentment
leading to national endeavour. But let us please examine what this means. It
means greater contentment for all sections of the society; not for one section,
not for one community, not for one class, but for all.

I have an apprehension when I see visions of economic prosperity.
Like the Finance Minister but I also see visions of growing intolerance and
religious bigotry and, sometimes, visions of hate, and, as a member of a
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minority community, I sometimes shudder. I also see visions of more and
more unemployment and more and more jobless; and we cannot have national
contentment, unless the minorities, the jobless, the unemployed, particularly,
the educated unemployed, are given hope and avenues of progress. We are a
pluralistic society with manifold cultures. We have a large pluralist populace.
If your party, Mr. Finance Minister, envisages victory in the elections, then I
wish you godspeed. But I request your party to remember the words of
wisdom of a great English Prime Minister. When the Nazis were knocking at
the doors of England during the time of the World War, he too had visions of
victory. He said-those words are now famous--"in war, determination; in
peace, goodwill; in defeat, defiance; but in victory, magnanimity". If you are
victorious in these elections, as you hope to be, you must, and I repeat you
must, be magnanimous to all sections of the society. Victory must not breed a
sense of arrogance. Only then will you be able to truly have what you
envisage, a gross national contentment, because after the party wins the
elections, whatever the party, it must carry the country with it. Only then will
there be national contentment. Victory is good; but integrity of the country, as
a whole, is better. "Feel good" is a nice slogan. But I would respectfully
suggest feel happy and feel secure" is a far better slogan. Thank you.

SHRI P.O. ALEXANDER (Maharashtra): Mr. Vice-Chairman, Sir,
while listening to the various speeches in the Parliament and following the
comments on the Interim Budget in the media, I find that there are two
streams of criticisms. One criticism is that the Interim Budget has been a
give-away Budget, a populist Budget, a Budget which has been prepared with
an eye on the elections and, therefore, it had exceeded the conventional
boundaries of an Interim Budget or Vote-on-Account. The second stream of
criticism against the Interim Budget is that it has not given enough or it has
not addressed some of the important concerns of the nation. It like
employment generation and rural development. When you look at these two
streams of criticisms, I feel that I should congratulate the Finance Minister for
producing an Interim Budget where criticisms from both sides are cancelling
each other. I feel that it has neither been a give-away Budget nor a closed-fist
Budget; it has been a Budget relevant to the needs of the economy at this time
and I would call it a very timely Budget. My esteemed friend, Shri Bimal
Jalan, said that he was a great admirer of the Finance Minister and he had an
opportunity of working with him. I never had an opportunity of working with
him, but having listened to the two Budgets
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that he had presented before the House, I think, I will also join the ranks of
Shri Bimal Jalan and become an admirer of Shri Jaswant Singh. Who is a
good Finance Minister? He need not be a financial expert. He need not be an
economist. He does not have to have a Ph.D. degree in Economics. The
Finance Minister is one who should know economic management and have a
robust political sense. In fact, if you take the list of Finance Ministers of this
country, in the post-Independent era, you will find that many of them who had
succeeded in their mission were people with this political sense, robust
political sense and the economic wisdom of economic management. I have the
privilege of knowing the former Finance Minister, Shri Pranab Mukherjee, at
work, at close quarters. He is not a professional economist. He is not a Ph.D.
in Economics. But he managed the affairs of the country's economy at a very
critical period even and distinguished himself in the period that he has been
expanding the resources of the country. Of course, he did it wisely when he
remembered the gift that was given to him by the Chancellor of Exchequer,
the gadget which will always say, "Show me the money".

[MR. CHAIRMAN in the Chair]

But luckily today's Finance Ministers do not have to keep that type
of a gadget. They are living in an era unlike the era in which Pranabji had to
be the leader of the financial management in this country. Today's Finance
Ministers are in a much better position. Therefore, they do not really need the
gadget that he once had and probably, came to his use timely.

Mr. Chairman, Sir, I should say, in compliment to Shri Jaswant
Singh that in spite of his great modesty, characteristic and genuine modesty,
he has really many good reasons to be proud of and today's Budget is one of
them. If I list out what I consider to be relevant and timely, I will be repeating
many of the things that have been said in this House by previous speakers.
But the way in which he extended the Antyodaya Anna Yojana to two crores
of people Below the Poverty Line, the manner in which he has extended the
liberalised credit facilities to farmers; the importance that has been given to
the rural sector in general; the scheme for water supply in the mega cities; the
Convention Centres in certain places where they are badly needed; the
introduction of new Health Centres; all these are particularly notable for their
relevance and timeliness. I have no doubt in my mind that they will go a long
way in triggering the momentum in economic growth which has already been
set in motion.
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I would now like to bring to the notice of the Finance Minister three
points which I hope he will take into account when he presents the major
Budget, three or four months later, or whoever is the Finance Minister, who
might present the Budget, at that time. In spite of the Budget being described
as timely and relevant by me, some points of reservation about the merger of
50 per cent of the DA with the basic pay have to be raised by me because it
has all the potential for generating the counter-impulses which may again
throw the economy back to the stage where growth may not be on expected
lines because expenditure goes unbridled. I would have liked to see the
Finance Minister borrowing from the Fifth Pay Commission's Report some
other recommendations also which should accompany the increase in the
emoluments of the Government employees. For example, when the Fifth Pay
Commission recommended merger of 50 per cent of Deamess Allowance
with the basic salary, it also recommended drastic reduction in holidays,
increase in working hours. But the Finance Minister's generosity resulted in
leaving out the second part of the recommendation and giving them only the
benefit of the merger of Dearness Allowance with the basic pay. A promise
has been held out that when the General Budget is presented, he might
consider raising, raising the exemption limits for income-tax. I hope, at least,
at that stage, he would impose the much needed recommendation made by
the Fifth Pay Commission, and insist on longer working hours and less
number of holidays. We should always remember that the Government
servants' convenience is not the fresh criterion to be taken into account in
deciding on the condition of the service but it should be the extent of service
they give to the public. Therefore, a condition has to be imposed, on the
Government servants the obligation to work for longer hours and also
produce better accountability.

The second point which I want to raise is about the small scale
industries. As the Chairman of the Standing Committee on Industry which
includes Steel as well, I had to deal with hundreds of petitions received in my
office where the small scale units have been complaining about the shortage
of steel materials and, particularly, the high prices. We have received
representations, -- we have met many of these people in our office during the
sessions of hearing -- to the effect that hundreds of small scale industries
have nearly closed down in Punjab, Coimbatore and in many other places
because the prices of steel raw materials have shot up beyond their control.
The Committee therefore, has recommended to the Government for its
consideration that, at least, for a short period of six
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months, they should be allowed the facilities of import of steel at reduced
customer rates the Government could review the price trends and decide
whether the import duty should be reduced further or it should be restored to
the old level. The importance of keeping the small scale industries in proper
health and preventing the chances of their closure should be kept in mind by
the Finance Minister.

And the third point is that in the Finance Minister's speech, there is no
mention at all about education. Every other sector of development has been
touched upon by the Finance Minister. But there has been a conspicuous
omission about education. While the Government is committed to raising the
allocation for education eventually to six per cent of the GDP, even a token
expression of support to the education sector is absent in his speech. I would
make a strong recommendation to the Finance Minister if he comes back to the
same position, in a position to present the Budget in the month of June, to
consider a scheme by which ten or twelve universities in India are selected as
Centres of Excellence and give them the necessary financial assistance to
develop into model universities in the country. They should serve as models
for the rest of the universities, and attract students from foreign countries and
earn foreign exchange. I would say that out of "the 12 Universities selected as
Centres of Excellence, I have full confidence that, at least, three of them will
be from the State of Maharashtra which I have the honour to represent in this
House. The Pune, Mumbai and S.N.D.T. universities, in my opinion, if given
adequate support by the Government, can grow in a very short time to the level
of Harvard or Oxford or Cambridge and become also sources of inspiration for
other universities in the country. These are the three suggestions, which I
would like him to consider.

I conclude once again by saying that I am very happy with the
Interim Budget, which he has presented, and that his reputation and standing
in my esteem go high because of the Interim Budget.

PROF. SAIF-UD-DIN SOZ (Jammu and Kashmir): Mr. Chairman,
Sir, I have only Jammu and Kashmir in mind this time. So, I have to be very
brief. But before I come to Jammu and Kashmir State, I want to say that this
is a full Budget, and that the Demands for Grants and the Annual Financial
Statement presented are for full financial year. It has so many sops because
elections are on hand. That is the common man's view of the Budget. There is
already an analysis available now in the Press which says that the sops, which
have been given keeping elections in view, will
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touch merely 5 per cent of the population and that an amount of Rs.12,000
crores will be needed to finance these sops which are meant for only a
fraction of India's society. Foreign travel will be cheaper. Foreign liquor will
be cheaper. Kerosene is going to be dearer. LPG is also going to be dearer.
The "feel-good" philosophy that the Government has been wanting to
promote, must have received a big jolt by Government, not proposing
anything for eradicating unemployment from the country. The Government's
own admission is there, that employment has fallen by 1.5 per cent. Nothing
has been done in this field since the Economic Survey was issued.

As I said, I have Jammu and Kashmir in my mind. Many Ministries
are involved. But I will take up only one example. The Prime Minister went
to Kashmir last year. The people in general believed that the Prime Minister's
assurances to build and strengthen the infrastructure, to organise
development in certain core sectors like harnessing of water resources,
development of horticulture, development of tourism, provision of jobs have
not been kept in mind. I want to tell this august House that the Finance
Minister does not seem to have kept in mind the Prime Minister's assurances.
If he were here, I would have told him what had been done, as far as these
sectors were concerned. I am not saying that the Prime Minister has not been
sincere in making these promises in Kashmir. But not a single thing has been
done in these sectors about which I am telling this august House. And you
can imagine itl Because there is hurry, it is not possible for individual
Members to delve very deep into the Budget proposals. But here and now, I
can give you one solid example of how the individual Ministries and, finally,
the Finance Ministry is responsible for this. Well, the Prime Minister went
there last year. The officials of the Chamber of Commerce and Industry met
him. They returned very satisfied. The leaders representing the Chamber of
Commerce and Industry had told the Prime Minister, among other things,
that the handicrafts sector had not received any grant from the Central
Government. It is a sector which is traditional and the people have done in
horticulture and handicrafts. It is due to their own efforts that handicrafts are
there and handicrafts were promoted. In fact, our carpets are also in that
sector. The Government of India has not done anything ever for them, but
those people who export carpets are earning foreign exchange for the
country. Even I want the Finance Minister to take this House into confidence
and tell as to what is the contribution of carpet exports for earning foreign
exchange for the country. So, handicrafts were pinpointed before the hon.
Prime Minister, and he assured that handicrafts would receive a fillip in the
days to come. |
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inform this august House that as compared to the Budget Estimates of
Rs.3t.55 crores for the year 2003-04, the Budget Estimates for 2004-05 are
Rs.4 crores. So, it has been lowered to this extent. Therefore, through this
august House and through the hon. Chairman, I want to draw the attention of
the Government of India towards this. It is against the Prime Minister's
assurance given in Kashmir that horticulture would be developed, tourism
would be promoted, employment would be generated and handicrafts would
particularly be helped. This is a Budget which does not say anything about
that. You may tell anything to the people. Feel-good' is the philosophy you
are selling. The Finance Minister and his colleagues would sell this
philosophy to the whole country, and it is for the people to assess the 'feel-
good'. But, I am telling you that as far as Jammu and Kashmir is concerned,
against the Prime Minister promises, the Ministry of Textiles has reduced the
allocations for handicrafts from Rs.31 crores to Rs.4 crores. So, I am going
back to Kashmir with this feeling that this Budget has not taken into
consideration even the Prime Minister's assurances given to the people of
Kashmir, which has been burning all these years. So, the Budget should have
reflected the aspirations of the people of Jammu and Kashmir, and the Budget
should also have reflected the Prime Minister's promises. I will dwell deeper
into this Budget, and see in what sectors the funding has been reduced. But,
here is a question for the Finance Minister. Until evening, there would be a lot
of time for him to think over it. I will not raise many issues. About the rail,
they said that Kashmir will be on the railway map. I said, yesterday, that
Kashmir cannot be on the railway map because these are mere slogans and
assurances. It took us more than 25 years to go to Udhampur. Now, instead of
Udhampur, you will be constructing railway line within the Kashmir Valley.
That is not acceptable. Therefore, I leave a question with the hon. House, with
the hon. Chairman, and by this evening, the Finance Minister can stand, he
can correct me, if I am wrong, that the allocations for the handicrafts sector
which is a very vital sector, which the Prime Minister wanted to promote have
been reduced from Rs.31 crores to Rs.4 crores. Till then, I may get down to
understand the Budget proposals, and may be, I invite the Finance Minister's
attention. Here, this time, in a limited sense, I want the hon. Chairman to raise
this question to the Finance Minister as to how the allocations have been
reduced from Rs.31 crores to Rs.4 crores for the handicrafts sector. This is my
question for this august House and the hon. Finance Minister will, surely, at
least, refer to this situation in the evening. Maybe, I am wrong, he can correct
me, at that time.
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4.00 P.M.
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"There is a very big segment of small-scale industries engaged in
manufacturing various domestic and industrial products consuming
iron and steel in prime and semi-finished form as raw materials for
their manufacturing activities. This segment includes the forging and
casting industries, steel furniture manufacturing, bicycle parts
industries, agricultural implements industries, etc. Most of these
industries are located in Punjab, Haryana, Delhi, Gujarat,
Maharashtra and Andhra Pradesh. Various other SSI and tiny units
spread throughout the length and breadth of the country also use iron
and steel as basic raw material to a great extent.

Iron and steel industry is the main supplier of basic raw material for
light engineering industry such as bicycles, auto parts, hardware and
hand tools. Since last year, the small-scale industries are facing
problems due to non-availability of iron and steel in adequate
quantities along with a steep hike in prices. It is stated that the
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decontrol policy has set the cartel of steel manufacturers free in

fixing steel prices. The cartel of steel manufacturers has increased

the steel prices arbitrarily and the small-scale industries are finding

it difficult to absorb the rise in prices."

Sir, the position regarding prices and availability of pig iron and
nickels is almost the same.
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SHRI EKANATH K. THAKUR (Mabharashtra): Sir, thank you so
much for the indulgence you have granted to me. Sir, in my opinion, a good
Budget has to have a trinity of values - a head, a heart and a hand. And, our
esteemed hon. Finance Minister, during the last one-and-a-half years, while
presenting his Budgets, one after another, has shown that he possess the
trinity - a head, a heart and a hand - in an immense measure. Sir, the
challenges that are faced by the nation cannot be resolved overnight. A
Finance Minister is not a magician that he can wipe out the entire poverty
from the face of this nation with a swipe of his hand. We have to, therefore,
see the intention, the direction, the pace and the delivery. And, I, for one, on
behalf of my party, of which I am the only spokesman here, convey our
immense and total satisfaction in the way in which the Finance Minister has
shown the vision, the determination to take this country forward. There have
been several Finance Ministers in the history of this nation, after
independence. Good and bad things have been said about them. But, here is a
Finance Minister, whose probity of conduct, integrity of character, sincerity of
purpose, nobility of thought, and ability of action have not been questioned
even by a single Member anywhere, here or around. We are proud that we
have our financial leadership in the hands of such an able and competent
Finance Minister. The problems have to be seen in the light of two major
facts; the first is that out of every six human beings on this planet, one is
Indian; and the second is, as I mentioned day before
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yesterday, if you take a larger definition of poverty, 40 crore people of this
country are poor. If you consider, for the sake of argument, a third nation of
these poor people, then, China will be, population-wise, number one nation;
India, with 16 crore sustainable people, middle class and above, will be the
second largest nation. And, if you consider a third nation of poorer people of
40 crore poor Indians, then, it will be third largest nation among the 190
members of the United Nations, and also the poorest nation in the world, the
poorest even in terms of Sub-Saharan comparisons. We are such a third
largest poor nation in the borders of India, and that nation is Bharat. The
interests of that Bharat cannot be served by parties and politics and by
accusing each other.

The unemployment is there, today. It must be admitted. It is there,
and it is a stark reality. But it has been a result of the policies of the
successive Governments, and more so of those Governments, who had been
in power for nearly 45 years. They forget that they have led this country with
their fallacy. They had not talked of the structures that were necessary.
Everyone wants development. But what should have been model of
development, that they should have seen. They ignore the message of
Mahatama Gandhi; they ignore the message of Choudhary Charan Singh to
the detriment of this nation. That has brought the present ruinous conditions
of unemployment in this country, not the policies of the NDA Government.
The NDA Government has not created employment for everyone. But, as the
London Business School has pointed out, 70 million new jobs have been
created. I do not know the veracities of this report. But, the world over, there
was a feel that this Government is delivering goods. Our friends, on the right
side, the friends led by the Congress party, have objection to the Feel-Good
Factor*. But, I, for one, as a student of Economics, have not seen a single year
where all these good factors had combined to give such a feeling to the nation
-- a fixed trade deficit, well below 5 per cent; the inflation, which was rising
to 16 and 17 per cent in the regime of these people, is, today, well below five
per cent. For the first time, I see, the Government expenditure has been
contained, and a saving of about Rs.11,000 crores has been achieved. Our
foreign exchange reserves are growing by the day and have crossed that
barrier, that rubicon of 100 billion dollars. Sir, Our interest rates are declining,
and industry is taking advantage of this lower interest rates. Our capital
markets are booming, and very recently the index had crossed the 6000 crore
mark. And all along there is a focus on development. Yesterday, Shri Nitish
Kumarji presented a beautiful vision of Railways. The development of
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Railways, development of roads, development of water generation systems,
all are there for us to see. No one ever expected that a Government, which had
been formed by coalition, and which was formed by putting 20 parties
together, has performed this miracle. And, I am sure, that is why, the
Opposition today has this feeling that, probably, they will receive a setback,
and, therefore, they are objecting to the elections in several of their
statements. If they are ready, and if the Government of NDA has failed, they
should welcome this position to go to the polls. Everyone of them, during the
last debate, this debate, and every debate in this House has said this
Government has failed on every front. If that is so, then, why are you afraid of
these elections? Why don't you face the elections? You have concluded that
on every front the Government has failed, then, you win the elections. But,
Sir, they know for certain that this Government is going to get another term of
full five years, and our honourable respected Vajpayeeji is going to run the
Government for the next five years. And that has been the reason for the
preparation, for the concern, for the kind of venomous attack, and baseless
attack that has been taking place.

Having said this, I would like to say a few things, which the Finance
Minister should kindly take into account. Sir, loans are being made available
to farmers at less than 9 per cent. This is the préposition now. But, Sir, short-
term loans would be available on short-term interest rates. Today, the large
industries are receiving hundreds of crores of rupees in short-term market for
six months, nine months, or for one year at the rate of 5.5 to 6.5 per cent. So,
what is the great gesture in giving short-term loans at nine percent to the
farmers? Where is the bonanza there?

[THE DEPUTY CHAIRMAN in the Chair]

So, I believe this concession has to come in. If large industries can get loans
at short-term interest of 5.5 to 6 or 7 per cent, if they can get short-term loans
for six months, nine months, or one year, then, the same facility must be made
available to the small-scale industries and farmers.

There is another thing. The small-scale industries have been promised
another Rs. 10,000/- crores. Madam, I will invite your attention to the norms
of the S.P.Gupta Committee, and the Nayak Committee - which have been
accepted by the Reserve Bank of India, and about which I have mentioned in
this House from time to time -- which have said that based on the turnover, 20
per cent of the turnover should be available as loan to the
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small-scale industries. Madam, today, the turnover of small-scale industry in
India is Rs. 5 lakh crores. And by the norms which are accepted by the
Reserve Bank of India, and the norms that have been recommended by the
S.P. Gupta Committee, and the Nayak Committee, if Rs. 5 lakh crores is the
turnover, at 20 per cent Rs. One lakh crores will be available by way of loans
and credit to small-scale industries. But, today the position is that total loans
that are available to the small-scale industry are in the range of about Rs.
50,000/- crores. That means, in place of 20 per cent, which is accepted by the
Reserve Bank of India, only about 10 per cent is made available to the small-
scale industries. And, therefore, even this gesture of providing another Rs.
10,000/- crore through SIDBI to small-scale sector will only give a temporary
relief to the small-scale sector. But if you want to meet the requirements of
the small-scale sector in a reasonable way, the recommendations of the S.P.
Gupta Committee, and the Nayak Committee, accepted by the Reserve Bank
of India, must be implemented in a full way.

Madam, on the labour front, of course, DA has been merged with
the basic pay. And the Government will spend Rs. 4000/- crores on the
merger of this DA. I want to say that they are not doing this for electoral
advantage. Which Finance Minister will spend Rs. 4000/- crores for electoral
advantage? Madam, most of the Government employees in this country are
mainly in three constituencies, two constituencies of Delhi, and one of
Mumbai, the Bandra constituency. And, Rs. 4000 crores for three
constituencies cannot be the economics of any Finance Minister. Therefore, it
shows that the interests of the Government employees are also at the heart of
our Finance Minister. ...(Time-bell)...

Madam, one more improvement that I would suggest is, or, concern
that I will suggest is, subsidies have been reduced on kerosene and gas, and the
oil companies have been asked to bear the brunt of those reduction of subsidies.
Madam, our oil companies, our PSUs are doing very well. They are
contributing to the exchequer in a significant way, and, if we pass on all these
burdens to the oil companies, finally, these oil companies, * which are today
performing very well, may eventually become impoverish. We should try and
ensure that this impoverishment of our performing public sector should not be
allowed to happen, and, this is something which is important for me.

Madam, a very, very sizeable package has been made available to
the sugar industry. We have no objection to sugar industry being financed,
being supported, subsidised or a package being given, though, of course, in
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Mabharashtra, the sugar industry is an area dominated by the Opposition. But,
Madam, at the same time, the lack of accountability in the sugar factories has
also to receive the attention of this Government. There are regular scams in
the sugar industry. ...{Time-bell)... There are exports of sugar on which
concessions of hundreds of crores of rupees have been obtained, and it has not
been investigated. Madam, what happens is, there is a scam in the UTI. The
Government comes with a package. But, what about the accountability? There
is a scam in the sugar industry. Again, the Government comes out with a
package. What about the accountability? The gangsters and the fraudsters
must be punished, must be brought to the book. JVladam, unfortunately, this
is not happening.

Madam, there is one more point that I want to mention. After March.
2004, there would be an exemption on capital gains for the shares on the
listed companies. Madam, why not extend it to the mutual funds? The lower
classes, the middle classes, the small saver invest in the mutual funds. Why
not exempt capital gains for mutual funds also? I think, the Finance Minister
should kindly consider this suggestion.

Madam, before sitting, I want to make a reference to two small
things. But, they are of momentous importance to me. I hail from
Maharashtra. In my State, Madam, there is a very severe drought and my
party Chief, hon. Shri Balasaheb Thackrey, has given a petition to the Prime
Minister to provide Rs. 2000 crores for the drought in Maharashtra. Madam,
in Maharashtra, today the farmers are dying. In the Assembly, it has been
admitted that 145 farmers have committed suicide. The Government has
admitted it, and the drought is so severe Madam, today, that this Government
must do something more than what has been done for Maharashtra. This is
my request.

And, my last point, Madam, before you ring the last bell, is this.
About 50 to 54 per cent of India's population is below 25 years of age; 65 per
cent of India's population is below 35 years of age. India is one of the
youngest nations in the world. But, this recognition doesn't seem to have
percolated in the thinking of the bureaucracy. In the streets, our youth today
are in search of some work for their hands, and unemployment problem is
assuming gargantuan and unmanageable proportion. Madam, this
Government should give priority to self-employment and employment, and
try to protect the employment, wherever possible. That is a request, which the
Finance Minister has to consider.
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Madam, during the recession in Japan, a progressive nation, the
second largest economy, the Japanese Prime Minister and the Japanese
Government directed their banks that were failing and closing, that
employment must be protected A country like Japan, which has all the
progressive reforms, says that employment must be protected. It is an article
of faith with the Government of Japan that employment must be protected. My
request is that in this country, keeping in mind that we are a-young nation and
65 per cent of the population is below 35 years of age, we must do everything
possible within our might to protect employment in this country. With these
words, I thank you, Madam for having given me this opportunity.

THE DEPUTY CHAIRMAN : Shri Vidya Nivas Misra. He is not
here. Shri R. S. Gavai.
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SHRI R. S. GAVAI (Maharashtra) : Madam, I am just pointing to a
different position regarding the present Budget, which was painted
differently. I don't want to go into what has been done by the Finance
Minister in this Budget; I don't want to touch that aspect. I just wish to point
out that the picture painted differently has been totally defeated by the
existence of about 330 million Indians living Below the Poverty Line, as per
the Sample Survey Report. Further, I want to add that the Below the Poverty
Line population in India in 2001 and 2002 was 24 per cent. In the current
year, that population has gone up to 27.6 per cent. Despite the fact that we
wanted to bring the people Above the Poverty Line, we could not do so and
that is why, the picture is different. The percentage of population living
Below the Poverty Line is higher and is likely to increase further. Madam,
what does it indicate? It means that crores of Indian people are living without
any basic amenities in the country. I don't want to elaborate what is meant by
basic amenity.

What about the position of workers? Madam, more than 90 per cent
people are working in the unorganised sector. They have not got the feasible,
practical laws to protect their interests in the country. Yesterday, we have had
a very serious discussion in the House regarding the gigantic and dangerous
unemployment problem. I don't find anything in the present
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Budget to bring the people Above the Poverty Line. How to reduce the
number of workers? How to solve the unemployment problem? What is the
position of the agriculture? The fate of agriculturists and agricultural labour
are very, very serious. Since the last two or three years, hundreds of cases
have been reported in the Press about the suicide of farmers. What does it
mean? It means that agriculturists and farmers are finding it very difficult to
live their life. What is the provision given to the agriculture in the present
Budget? It got 2.7 per cent of the total Budget allocation. On the one hand
you say that India has the basic agriculture industry, monsoon economy,
agricultural economy, and the village economy and, on the other hand you are
spending only 2.7 per cent for these people. What does it indicate? Madam, I
just come to conclusion, of course, on this particular portion. This Budget is
made for a few five to six elite persons. It is not for people, not for the poor
people, not for the middle-class people, not for the worker, not for the farmer
and not for the labourers. A very smiling picture is painted by giving a long
advertisement in the newspaper showing that "Everybody has mobile, even
the beggar." This is a mockery. The beggar must be cheater. How can a real
beggar afford a mobile? Then, the Sabjiwala has a mobile. He must be a
black-marketeer. How can a real sabji-seller can afford to have a mobile?
...(Interruptions)... I will be the happiest man if a Sabjiwala has a mobile.

PROF. R.B.S. VARMA (Uttar Pradesh) : Sabjiwalas are also feeling
good.

SHRI R.S. GAVALI: Shri Varma is my very esteemed friend. I have
love and affection for him. He said, "Sabjiwalas are also feeling good.* I said,
"What about the labourer; what about the people; what about the poor people
and what about those who are below the poverty line." May I say that they are
feeling bad (time-bell), not feeling extremely bad but not feeling good?
Madam, I will just finish in one minute. What about the Capital Account
which generates assets, creates productive works and thereby removes the
unemployment problem? What is the position? I am giving the figures which
are provided in the present Budget. If you look in the book "Budget at a
glance", you will find that in 2002-03 the surplus was Rs.107879 crore in the
Capital Account. In the year 2003-04, it goes up to Rs.112292 crore. For the
year 2004-05, it goes up to Rs.89,860 crore. What does it indicate? The same
amount is shown as yearly deficit. It does mean, the borrowings and the
capital amount, which are supposed to generate the Plan and create asset, are
used for the consumption; not for
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the people, not for the progress, not for the development. So, as far as the
overall development is concerned, I think the picture painted in this Budget
during the introduction and prior to it, is totally different. I will says, it is not a
Budget of the poor people. It is a Budget of the few elite people, who does
not reflect the real India and real population of India. Thank you.

SHRI V.V. RAGHAVAN (Kerala): Thank you, Madam. When the
Cabinet decided for an early poll, it would have been proper for the Finance
Minister to come with a Vote-on-Account for four months. Madam, all
Constitutional norms and democratic proprieties are being bypassed for
partisan interests. This is not good for the country and not good for the future.
Madam, when we look at the country today, two pictures emerge. One is a
shining corporate India, beaming with huge profits. The other is, I see
weeping Bharat Mata at the unending sufferings of our vast masses due to
hunger, unemployment, disease, etc. Bharat Mata is weeping at those who
preached swadeshi and now shifted to welcoming videshi. We have opened
up our economy. Even the jewels of our public sector units, have been put at
their disposal. I do not want to go into the details about the working of our
economy today. Even a sample Economic Survey report is not furnished,
which is quite essential to discuss the Budget proposals. Madam, according to
the official data, 70 per cent of our population are under-nourished. I am
quoting the official data. 'Under-nourished' means 71 crores of our people live
without sufficient food. Their purchasing power is shrinking year by year. It
is all in the data. The gap between the rich and the poor is widening year by
year. It is in the data. How can we shut our eyes to these facts? We should
feel ashamed of this state of affairs in our country. There are two Indias
today. One India is very rich. They enjoy every facility; they enjoy life in
every way. But to quote the data, at least, seventy per cent of our population
is suffering pathetically. That is the thing we have to ponder over.

Madam, Mr. Jalan was speaking here. Even the Reserve Bank of
India; the controlling agencies failed to check the scams. The corporate
groups looted our financial institutions. There were representatives of RBI,
there were representatives of SEBI, but these corporate houses looted every
financial institution. You could not check them. Now, you have opened up
the oil sector, the telecom sector.

Madam, the unemployment is increasing. I do not want to elaborate,
but I must say that - my learned friend also said -- sixty per cent
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of our population is at the age of around 35, and, these are the people -most of
them unemployed -- who are seeking jobs. When you advertise for a thousand
posts, there comes five lakh people seeking jobs, and, they are dispersed with
lathi-charges. ...(Time bell)... Madam, I have not taken even two minutes.
Madam, these unemployed youth, both men and women, in villages and in
cities also, are a great challenge, and, will challenge you in every battlefield,
and, in the battle of ballot also. So, do not forget them.

THE DEPUTY CHAIRMAN: Mr. Raghavan, I have many speakers,
and, today we have to bid farewell to the retiring Members of Parliament, and,
the Finance Minister has to reply. May I request you to wind up your speech?

SHRI V.V. RAGHAVAN: Madam, only one point. We must do
justice to some of these people.

THE DEPUTY CHAIRMAN: I know, and, I would very much like
you to do justice, but time is against me.

SHRI V.V. RAGHAVAN: Madam, I am also concerned with the
house-wives. Most of the house-wives in the country today are suffering with
the problem to meet both ends. See, how the prices of .each and every
essential commodity are shooting up sky high. Madam, what is the price of
life-saving medicines today? It has risen up so many folds. How many people
can purchase them? These life-saving medicines can only be afforded by
those people who get some kind of reimbursement. For the common people,
the prices are beyond their reach. How to check it, and, unless you check it,
what is the use of putting more money in the pockets? Every cry to control the
price goes in vain. No steps are taken to control these prices. By this way, the
economy is entrusted to the exploiting big businesses, and, they are free to do
anything, and, we say, India is shining; there is a feel-good factor.

THE DEPUTY CHAIRMAN: Shall I call Mr. Manoj Bhattacharya
now?

SHRI MANOJ BHATTACHARYA (West Bengal) : Madam, how
can... (Interruptions)...

SHRI V.V. RAGHAVAN: Madam, now about the disinvestment.
Hon. Minister is here. He is only interested in disinvestment.
...(Interruptions)...But, please, for some time, when you go to sleep, please
think of these suffering masses. The media is full of 'goodfeel' edge in their
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shines, but the fact down below, Madam, is quite different. The unemployed
youth, the suffering housewives with price-rise, those people are
...(Interruptions)... I do not want to go into these Budget proposals because
you assured that you would give, but the people are not so sure. So,
commitment to the next Government is not at all good. Thank you.

THE DEPUTY CHAIRMAN: Thank you. Mr. Manoj
Bhattacharya.

SHRI MANOJ BHATTACHARYA : Thank you, Madam, for
providing me this chance to say a few words on the Interim Budget. Madam,
at the very outset, I must say that this Interim Budget or Vote on Account,
whatever it is, is a political document, as visioned by the present Government
of India. And, since it is a political Budget, and many of the hon. Members
have spoken on this in quite elaboration, I do not like to go into the statistics
or data that way. I would like to comment politically. Madam, for a very long
time, I was under the impression, or, many of us used to believe that the BJP,
the Bhartiya Janta Party or its earlier incarnation, the Jan Sangh, is
representing the interest of the 'shopwallas' or the traders. But now, after
experiencing some four or five years in the power, since 1998, I am amused
to find that they are now determined to represent the interests of the big
corporate houses, big industrialists, big bourgeois and when they are being
used to represent the interests of the big corporates, big industrialists and very
big bourgeois, they have started becoming 'sopwallas' from 'shopwallas'.
They have started giving sops to the people. And, Madam, I must say these
are the most unprecedented election eve or pre-election, sops declared by the
hon. Finance Minister, whom I admire personally, in violation of the accepted
norms or the conventions of the Parliamentary practise. The sops, whatever
are being or have been promised, notwithstanding the real implication of
those on the national exchequer, are altogether aimed at the well-healed
people or the elite of this country. I will give some examples on that
afterwards. The rich of this country, who are minuscule minority, who have
to be microscopically counted, they are being immensely benefited by these
sops. I must say at this point that this inter-presentation of hon. Finance
Minister is full of dichotomies. In fact, when he has opted to spend some
nearly 10,000 crores of rupees in the form of sops to the people, he has not
been mindful of the plight of the poor workers in the public sector
undertakings, which have been closed because of your polices, because of the
policies of this present Government, or the sick public sector enterprises.
Well, Madam, when they started their rule, their regime in 1998, I remember
that the dues
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to the workers, who are nowhere responsible for the closure of these public
undertakings, were Rs. 645 crores. And, when, according to them, India is
shining, when feeling-good factor is quite rampant in this country, what about
the dues of the poor workers? Mr. Finance Minister, I would, with all
humility, urge before you that 1,900 crores of rupees are due to the workers of
the public sector undertakings. The poor workers are languishing. The people
who have retired, who have been forced out of the jobs through VRS method,
you owe to them Rs. 1,900 crores. You reduced the customs duty on DVDs,
cellular phones, cars, particularly sports cars and imported cars, you have
reduced the tax on alcohol, but you have not been mindful about the poor
workers. Thousands and thousands of workers are languishing. Mr. Ekanath
Thakur was praising your Budget notwithstanding the fact that he somewhere
represents the workers. He does not remember that workers are languishing
now. What would have been done to them? Mr. Finance Minister, with all
humility, I would, once again, say that as a person I have every respect for
you, but you have not been mindful about the workers of the public sector
undertakings whom you owe Rs.1900 crores. Would you please declare some
sops for them instead of declaring sops for the elite of this country, instead of
declaring them for the rich people of the country who are already well off?
Mr. Finance Minister, I would say that it is the most biased Budget
presentation, most biased presentation of yours, where you have declared this
sort of sops to the elite of this country. This has spelt further disaster to the
economy of this country. Where from will you get the money? I am not
talking about the constitutional impropriety that you have indulged in. My
senior colleague, Shri Pranab Mukherjee, has dealt this and I entirely agree
with him that you have indulged in a serious constitutional impropriety. You
have said that the House has been prorogued in the inter session and, I, with
my very nominal experience of being in the Parliament, and even after going
through the constitutional laws, could not find any reason that in the Winter
Session, Budget can be placed. I do not know. Budget Session is altogether a
different session where the President has to address. You have not cared for
this. You are trampling every norm. You are trampling all the parliamentary
norms. Madam, I must say that in the Budget presentation of the Finance
Minister, he has told in the third paragraph about NDA's Economic Policy.
This is a Budget of the Government not of the NDA. They have mentioned,
"NDA: Economic Policy - Approach and Achievements". And what are those
achievements? And what they have said in the second paragraph is, I quote, "I
share with the country and the
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House a sense of great satisfaction at the robust showing of our national
economy, and also express our sincere gratitude for the cooperation, support
and encouragement that the people of India have so consistently and so
ungrudgingly given to the NDA and to its Government." I believe that
Goebbels would have been put to shame had he been alive today. (Time bell)
Goebbels would have been put to shame had he been alive today. Who have
rendered you ungrudging support? Whom have you consulted? You have
gone against the common people; you have gone against the poor people; you
have gone against the farmers; you have gone against the ordinary peasants;
you have gone against the marginal peasants; and you have gone against the
unemployed people. Mr. Ekanath K. Thakur was saying that 65 per cent of
the population in this country are below 35, and out of that, 'millions and
millions of people have been rendered unemployed. I had commented on it
the other day while talking on the unemployment problem, that job losses are
more than the jobs created. It has created the catastrophic situation that we
are facing today. And you are saying in a goebbels fashion about the "Feel
Good Factor'. I do not know how India can shine. You have also mentioned,
"This Government has consistently placed the citizens' well being at the core
of its responsibilities.” This is the core of its responsibilities. This is the way
you are fulfilling your commitment to the citizens of this country, of this very
vast country. (Time-bell) Madam, I shall conclude. You have been so kind to
my other colleagues, please, be a little kind to me.

THE DEPUTY CHAIRMAN: I only want you to be kind to those
who are retiring.

SHRI MANOJ BHATTACHARYA: I know, Madam. In the
Tnitiatives and the Road Ahead' what is being told is that it is a great
achievement. I quote, 'Antyodaya Anna Yojana, launched by the Prime
Minister in December 2000, currently covers 1.5 crore families below the
poverty line." This has been considered as a great achievement. By your own
acceptance, you have recognised that there are 34 crores of people who are
below the poverty line. It is nearly 8.5 crores of families, and out of 8.5
crores of families, you have covered by the Antyodaya Anna Yojana, you
have been claiming to have covered, 1.5 crores of families. So you have
covered not even 25 per cent of the population who are living below the
poverty line and you are expressing that "This is a highly successful
programme, widely acclaimed.” When people are dying out of starvation,
living on mango kernels or something else, which are not eatables at all,
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when farmers are committing suicides, you are expressing your satisfaction.
What are the rules? I do not know. What is the rule that you are following?
This has been done and sops have been declared when you know it very well,
Mr. Finance Minister, that in this country of ours, Health and Education have
been over-neglected and are under-funded. People are suffering from
malnutrition; people are suffering from different sorts of diseases, which
could have been treated had you been a little mindful of the Health sector.
You are promising to create some All India Institutes. Now, on the eve of
elections, you are promising some All India Institutes and some hospitals in
some parts of the country. You are promising to have the All India Institutes
in some four-five States. But, what have you done so far? What have you
done in respect of preventive medicines? What is your policy to prevent the
malnutrition? You are unmindful about that. Even the Human Development
report has said that now, India's position has gone down from 123 to 125. On
different criterion, you are trying to hoodwink the people. In fact, I must say,
with all humility at my command, that this document is full of deceit and
dupery. You are trying to hoodwink the people by saying that there is a feel-
good factor. How can there be a feel-good factor when there are crores of
unemployed people in the country? How can there be a feelgood factor when
crores of people have lost their jobs? How can there be a feel-good factor
when crores of people are languishing in abject poverty? Still, you are
claiming that you have achieved great things. What this Government has
achieved is only the confidence of the multinational corporations and the big
corporate houses. They are taking everything for granted. What about the
fiscal policy of the Government with regard to distribution of funds? .I
entirely agree with the hon. Member, Dr. Bimal Jalan, when he said that we
have got the potential. But you have failed to make use of this potential for
the benefit of the majority of the people, who are poor. You have not been
mindful of that. In this presentation of yours, you have done like that only.

Madam, I would just conclude by saying that you have given some
sops to the Government employees. If I am allowed some time, I can expose
the deceit in that also. There is a dichotomy. You are trying to promote
tourism, whereas, you are not allowing the Government employees to have
the LTC every year. This is something very peculiar. If you had allowed the
Government employees to avail of LTC. every year, you would have
promoted tourism, and the distribution of wealth would have been there
around the country. When you are merging the dearness allowance with the
basic pay, you are not allowing the LTC to the Government
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employees every year. Why don't you give the LTC to the Government
employees every year so that tourism can be expanded and some people can
get some jobs? (Time Bell) Madam, in the presence of so many time bells, I
cannot speak. I feel nervous. However, I wish to conclude. I shall once again
urge upon the Finance Minister to give special consideration to my
suggestions. Kindly help the poor people in the real sense. You will not
remain in power for too long; the country will be there for ever. I want that
you present many more Budgets in the years to come. But you won't be in a
position to contain the discontent among the people of this country. You may
not be in a position to contain the discontent in the minds of these people. To
contain the discontent in the minds of the people, you must be mindful about
the needs of the majority of people, about the needs of the unemployed
people, about the needs of the farmers and common workers. With these
words, I conclude. I once again thank you for giving me a chance to speak on
the Budget.
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THE MINISTER OF FINANCE (SHRI JASWANT SINGH):
Madam, I am very grateful to all the hon. Members who have benefited the
Government with their views, observations, comments, criticism and advice. I
am mindful, Madam, of the time as to how it is not even the schedules of
today that are lengthening, but how the schedule of the dissolution of the
other House is also now lengthening. The other House awaits our message
about what we need to decide, and till such time as we do not send our
message, they too cannot take their decisions. I will, therefore, be as brief as |
can. But even in the process of being brief, I will endeavour to address as
many of the issues as have been raised. It is possible that I might not be able
to answer each and every specific point because that, in such a debate, might
not be possible. Broadly, Madam, my good friend from the Opposition, the
initiator of the debate, particularly Pranabbabu and others from the
Opposition have charged me with two things. One is that in the Interim
Budget, I have made a political statement. This is rather a curious charge,
Madam, because as my friend, Shri Arun Shourie said, it is like charging the
political activitists by behaving like a politician. It is difficult for me,
therefore, to otherwise rebut this charge. Every economic document, if it
claims that it is innocent of politics, is not making a correct claim.

The second broad observation from most of the hon. Members of the
Opposition is that you are asserting that there, is a feel-good factor; some
have called it 'good feel factor'. But, whatever way you call it, there is a feel
good factor, but we are not feeling good. I take on board that the Opposition
is not feeling good; the country is feeling good. They do not agree, but, then,
it is an altogether different remedy that would be required, if they are not
feeling good. Hon. Pranabbabu did me the singular honour,
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firstly, of suggesting that I have mastered economy. I make no such claim. I
have come to this responsibility, and I make absolutely no claim to any
expertise on the complexities, of the intricacies of the science of economics or
econometrics. But, I have endeavoured to approach my responsibility with the
basic grounding that the Military early gave me, which is to approach an issue
on the essentials that are required to be addressed. They, also, very kindly
suggested, I can again not claim such. For Thakur Ramakrishna Paramhans,
there is a celebration that is held on the 1* of January every year, and it is
called Kalpataru. 1 am no Kalpataru, Madam. I am merely an instrument of
the Government. I will endeavour to answer some of the points that he has
made. But, before I say so, I am also very grateful for the approval that the
Interim Budget has met from some very distinguished Members of
Parliament, those that have supported me, and I am particularly grateful to Dr.
Bimal Jalan and Dr. Alexander for the kind words that they had to say.

Madam, I would like to generally assert because both hon. Pranabbabu as also
other speakers said, 'no you have not done'. But, before I do that, there is one
observation made by honourable leader of the Communist Party saying that he
has difficulty with the language that I employ, when I speak English.
Therefore, he is unable to believe that I am the son of Kisan. This is a very
strange statement to make, Madam, that somebody who is born in a village,

whose home is in a village, T fHAT™ BT Il HUI BT IS A8l dlcT Tl ?
IR fha™ & R A 5 forar & ) 1 89 ST Siom 9 dferd X8 2 a1 @R 1

leave it at that. On the question of growth figures, revenue figures, hon. Shri
Kapil Sibal as also Pranabbabu and some others said something. I was a bit
concerned when Pranabbabu wondered that these figures, if they are honest
figures. I am sure he did not mean that. Because in the figures that the
Ministry of Finance shares with the country, there is no dishonesty at all. We
are not playing, with the figures. The figures are as they are. They are open to
public scrutiny, and they are open to scrutiny. Therefore, it is somewhat
disappointing that Pranabbabu chose to add that. I am sure he didn't mean it.

The second thing is, I don't want to ever assert that we are in any
kind of competition with you when you say that you have grown. He said,
"Your revenue has grown only by 83per cent, and in the previous five-year
cycle, we grew by a hundred per cent." I am very glad, because I am not in
that competition. I have never ever asserted that I am any better than the
earlier or former Finance Minister. In fact, both here, as also whenever |
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have been interviewed by television channels, which is not very often, I have
never hesitated to say that the economic development of a country like India
is on the layers upon layers of growth that have taken place. Who can
possibly assert that the great effort, that was made in the early years of
Independence, on the development of the basic infrastructure of the country
has not been contributed? Of course, it has contributed. The times have
changed. I refer only to the performance that we have been able to
demonstrate. You say that your performance is better. Very good, I am very
glad. T sincerely hope that you will continue to have such good performance
even in the States of the Union that you are currently in office. I mean that
even for my friends from West Bengal too.

But be that as it may, the other point is about the fiscal. With regard
to the fiscal, I could read out all the figures as to how we have managed the
fiscal. With regard to the fiscal, in the Ministry of Finance, actually, we have
under-estimated when we have shared that the GDP growth was likely to be
7.5 to 8 per cent. Normally, the Finance Ministry doesn't get involved in these
figures. It is the function of some altogether different agency. But if I have
cited it, it is only because it is one of the contributors to the fiscal. Our
expenditure management has been, I think, very satisfactory. Our revenue in
the current year has grown by 17per cent. We have met this year's targets. We
have achieved, I think, 9.25 per cent to 9.5per cent of the GDP in the
percentage of revenue. There are certain aspects of revenue which are not
matched. There is always a time lag. But, on broad terms, I can say that we
have demonstrated the growth that we have and we have achieved the figures
that we set out to achieve. After all, last year's fiscal deficit was at 5.9per
cent. We set ourselves the target of reducing that fiscal deficit to 5.6per cent,
by better, by the cooperation of everybody, by the efficient management of
the economy by my officers and those that have helped me--the former
Governors of Reserve Bank of India and the present Governor. Everybody
contributed. It is not the Minister of Finance alone who does it.

If we have been able to achieve a fiscal deficit reduction from 5.9
per cent to 4.8 per cent of the GDP, this is not an insignificant achievement. If
we have set ourselves the target of moving down to 4.4 per cent in fiscal
deficit and in revenue deficit, moving down to 2.9 per cent, this also is not
insignificant because we have set ourselves the target. We have an FRBM
Act, which is binding on us. We have set ourselves a target that the revenue
deficit must move to zero by 2005. Despite all this, we
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have met the requirements which I leave at the essential requirements, be they in
agriculture, infrastructure, manufacturing or small-scale. Y gfl¥rss AR g S

7 FET 3R 3= A1 7 FET {6 A QoY s 21 37 &l Wel & | AN BHeAT
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ensure that it is properly implemented. Madam, there are just one or two other issues.
One of them is about employment. This is a Government's continuing process.
Every Government has had to tackle this problem. No Government can claim that it
has succeeded entirely. Not even my friends from West Bengal can claim that they
have zero per cent unemployment in their State. I would never charge you why
you are not able to achieve it, because it is not an easy thing. Employment has
grown, but so have expectations. When we have this situation, we have to
recognise and we have to continue to beat the targets. I believe that in broad
terms, with all the efforts that we will make in infrastructure and other areas, direct,
as also the consequential employment will grow. Sir, there was another aspect
about tariff reduction that, 'you have reduced by Rs.10,000 crores and this is at
the cost of the country. May I say, Madam, that after reduction and despite
reduction, we have a fiscal deficit of 0.8 per cent and a revenue deficit of only 3.6 per
cent? How are we doing it? It is because of better expenditure management across the
board. May I share with all the hon. Members that last year when I had this
responsibility given to me, we reduced customs tariff by a total of about Rs.3500
crores. Not only did we make up the customs tariff of Rs.3500 crores but also we have
exceeded the customs target. We have again reduced by Rs.3500 crores. I have no
doubt in my mind that what we have reduced In percentages, we will increase in
volume and recover this. Let me emphasise, Madam, one aspect that what we have
achieved by way of revenue growth this year, which Is at 17 per cent, we have
done without any additional revenue measure. There is no ARM that has
accompanied this revenue growth. We have not gone by coercive individual taxes
or any coercive measures whether it is Individual tax or indirect tax. Despite that
we have grown by 17 per cent. I think this Is satisfactory. It should grow more. We
cannot go back to the regime of coercive taxation system. Madam, some individual
issues have been raised. For example <lTe] IS St 3} gt & T8 , I
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Shri Thomas, not in participation but in a private representation to me, as he
proudly represents the State of Kerala, that whereas a great deal has been
done for tea, coffee has not found any mention. May I assure all the hon.
Members that it is not correct. We have done what we have done for tea. That
is in addition to what we have already done for coffee, that is, a fund of
Rs.500 crores for plantation which includes coffee and which includes rubber.
If there is any particular plantation industry, which is in need of assistance, I
will have no difficulty if the association that deals with it comes to us and
asks for it. May I also emphasize to the hon. Members that this is very much
the responsibility of the State Governments also. They must also do what they
can because they are deriving a great deal of tax revenue from it and every
responsibility must not be transferred to the Centre alone.

On tourism, Madam, a great deal has been done. The Government is
fully aware of and recognises the great potential - which is, now, no longer
really a potential, but the reality - of tourism in Kerala. Kerala is God's
country.

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND
JUSTICE (SHRI P.C. THOMAYS) : Sir, it is God's own country.

SHRI JASWANT SINGH: 'God's own country' is even better.

SHRI N.K. PREMACHANDRAN (Kerala): In the last Budget
speech, he had promised a Convention Centre at Trivandrum. The State
Government has already acquired the land and it is quite unfortunate to note
that in this Budget nothing has been mentioned about Kerala. That is our
apprehension.

SHRI JASWANT SINGH: I mentioned about Kerala several times
in my speech yesterday. How can any Finance Minister mistake to mention
God's own country? I will not only have to bear the wrath of the State of
Kerala, but I will be ignoring/neglecting the God's own country. So, God's
own man, please be assured of any assistance required by the Government of
Kerala or the Department of Tourism of Kerala, for further development of
tourism in Kerala. How can we not respond?" We will respond. It is an
outstanding example of your State, on the strength of the vividity and the
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beauty of its culture and what it offers has, now, really begun to outstrip other
tourist spots of the country.

So, Madam, these are broadly the points that were raised. It is
possible that I have not addressed everything. I do not want to go into further
details. But, I Gan assure all that on unemployment...

SHRI MANOJ BHATTACHARYA: Sir, will you please yield for a
minute? Are you going to declare anything for those poor workers -- the
employees of the public sector undertakings?

SHRI JASWANT SINGH: I will answer this.
SHRI RAM NATH KOVIND (Uttar Pradesh) : He is not yielding.

SHRI JASWANT SINGH: I will yield without yielding. May I
inform the hon. Members that a Group of Ministers was set up for the purpose
of addressing the issue of the outstanding dues of the workers of the public
sector undertakings? The Group of Ministers has submitted its
recommendations. The Cabinet has accepted those recommendations. The
recommendations are now being sifted and sorted out by the respective
Ministries. The Ministry of Finance has already approved that as soon as the
Ministries send us their detailed requirements of what is to be paid, the money
would be made available. I do not see why you should be agitated on this
issue. It will be given quite soon. Do not worry.

SHRI DIPANKAR MUKHERIJEE (West Bengal): We are agitating
because we have raised this issue even before the hon. Prime Minister. The
Group of Ministers was constituted four years ago. The dues are increasing.
Now, the dues stand at Rs. 1,947 crores. Would you give us an assurance that,
along with other concessions that you have given to different sections of
people as Kalpataru, this money would also be given to those people? I know
the recommendations of the Group of Ministers. I do not want to go into the
details. Specifically, this retired people, who have not got their P.F. and
arrears, are facing a lot of problems. Whether this amount of Rs. 1,947 crores
is going to be liquidated by the Government before it demits its office?

SHRI JASWANT SINGH: No. On this part of the hon. Member's
demand that before 'demitting office"...

SHRI DIPANKAR MUKHERIJEE: Okay. Don't demit. But, you pay
money to them. Iam withdrawing that part.
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SHRI JASWANT SINGH: I am sorry. I will not be able to satisfy
you on the aspect of demitting the office.

SHRI DIPANKAR MUKHERIJEE: But, you pay the money to
them. The people are suffering.

SHRI JASWANT SINGH: On the other aspect i.e., the dues on the
basis of the recommendations of the Group of Ministers, what the individual
Ministries send the details to the Finance Ministry as their recommendation, I
assure the hon. Member that the Finance Ministry will clear that at the
earliest.

SHRI NILOTPAL BASU: That is the problem. There are so many
'its' and 'buts' in this.

SHRI JASWANT SINGH: Madam this is broadly what I have to say.
With these words, I beg to...

SHRIMATTI S.G. INDIRA: Sir, you have not said anything about the
powerloom weavers.

SHRI N. JOTHI (Tamil Nadu) : What about that 10 per cent.
...{Interruptions)...

THE DEPUTY CHAIRMAN: With respect to power loom
weavers?

SHRI JASWANT SINGH: I cannot, now, address the issue of 10 per
Cent or 20 per cent. But on the question of drinking water for Chennai
...{Interruptions)...

THE DEPUTY CHAIRMAN: Let him answer. ...(Interruptions)...
Let him finish. ...{Interruptions)...

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu) : ...stakeholders,
that is, milk sector, power loom, handloom, together. Then, you can sort out
the problem and see that their sufferings are...{Interruptions)... Please do
something. ...{Interruptions)...

SHRI JASWANT SINGH: Now, I know, Madam, why this is the
most unpopular job. Here, I have to take shelter behind what Shri Pranabbau
said, "Where is the money?" I don't have that gadget. Otherwise, I too would
press it. But on the question of drinking water for Chennai, we have already
announced a scheme. Through the mechanism that we have worked out for
drinking water for metropolitan cities and the infrastructure fund that we have
created, were you to have a
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scheme for the augmentation of the drinking water supply to Tamil Nadu, we
would be able to help you start it straightway so that, in the coming lean
months, the city of Chennai is not put to trouble. With these words, Madam, I
have no more to say, I move...{Interruptions)...

SHRI NILOTPAL BASU : Madam. I have a question. We have very
patiently been listening to the hon. Finance Minister. It is true, what he has
been saying. But major fundamental questions were raised about the claims
made in the newspaper. Nothing is there about that. What does the talk about
'feel-good'; about the availability of food; about the agricultural production,
really mean? Again, he has classically demonstrated the bias of this
Government. He has no problem about all other concessions because his
revenue is growing. But when it comes to paying the compensations to the
workers -- and, mind you, it is not Government's money, it is the money, the
PF, gratuity, etc., hard-earned by the workers themselves. And, on that, four
years have been spent by the Group of Ministers. Now, there is a subsequent
scrutiny by the respective Ministries. We are thoroughly dissatisfied. We
cannot accept this. We are walking out in protest, ... {Interruptions)...

(At this stage, some hon. Members left the Chamber]

GOVERNMENT BILLS

The Appropriation (Vote on Account) Bill, 2004
The Appropriation Bill, 2004
The Finance Bill, 2004

THE DEPUTY CHAIRMAN: The question is:

"That the Appropriation (Vote on Account) Bill, 2004, as passed
by Lok Sabha, be taken into consideration."

The Motion was adopted.

THE DEPUTY CHAIRMAN: Now, I shall take up clause-by-
clause consideration of the Bill.

Clauses 2 to 4 and the Schedule were added to the Bill.

Clause 1, the Enacting Formula and the Title were added to the Bill.
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